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[Shri Sukomal Sen] nic watches? Already 
Japan are producing and selling in our 
country also. Taking into account -the 
purchasing capacity of our country what is 
the viability of this industry in this coun--
try^ particularly in our home market? If the 
Government is thinking of exporting the 
watches to other countries then I would like 
to know how far it will be competitive what 
will be the quality and whether we will be 
able to compete with Japan and other co-
untries which are already producing these 
watches. 

SHRI    K. R. NARAYANAN: Mad-am^  
with regard to the first question by the hon. 
Member  let me   say that the present 
production is about 3 lakhs of electronic  
digital     watches. <And there is actually  at 
the Semiconductor    Complex an excess'   
capacity at the moment. The capacity is not 
fully utilised because of slack demand. And we 
have   aasessed  that. '   The     slackness in 
demand 4s because of the absence of proper  
marketing   facilities. One   of  the major 
reasons for this change in the policy olf 
allowing the assembling and sale in the private 
organised sector is that this sector will be able 
to organise  marketing  facilities much' better 
than anyone els. e. And therefore) there is 
actual potential demand. In order to' tap this 
potential demand we need help of the 
organised sector    and we believe that ithis 
will push up the de-  I mand  considerably     
for     using     the I existing unutilised capacity 
and there; is a probability of even exceeding 
and J that  is  why we  have made this con-. 
tingency of allowing industry to manu- I 
facture  modules     in-house     arrange, ments. 

Madam, with regard to the question of Shri 
Sukomal Sen while export promotion is: one 
of the objectives of ours at the moment we are 
trying to tackle the. problem of smuggling of 
digital electronic watches into India _ which 
is taking place on a pretty targe scale. One of 
the reasons for this lib-eralisatitm of policy is 
to enable our industry to prdduce wat: hes in 
abun-| 

dance and  at a fairly reasonabe lowe. 

prices so that we could fight the menace of 
smuggling so that smuggling ' becomes an 
uneconomic proposition. 

As far as th© viability of the indus 
try is concerned^ *it is certainly a. 
viable industry. The Semiconductor 
Complex has done excellent work par 
ticularly in indigenising the produc 
tion, producing modules devising the 
chip as well as some of the significant 
parts. So this is an eminently viable 
industry. Now as regards competition 
in the Internatoqal market I think we 
would be able to meet it by and by. 
But at the moment we are concentr 
ating on the domestic market. But ulti 
mately export promotion is one of our 
objectives.   

DISCUSSION ON THE WORKING OF 
THE MINISTRY OF HUMAN RESO-

URCE DEVELOPMENT—Contd. 

THE VICE-CHAIRMAN (SHRIMATI 
KANAK MUKHERJEE): We now resume 
the discussion on the working of the 
Ministry of Human Resource, Development. 
Yes   Shri Thakur. 

SHRI GHULAM RASOOL MATTO 
(Jammu and Kashmir): Madam my name 
was to be taken as the first speaker. 
THE VICE-CHAIRMAN. (SHRIMATI 

|KANAK MUKHERJEE;: You -are qpming 
next. You. are marked No. 2t after the speaker 
from the Congress Party. When the House 
adjourned yesterday, Shri Suraj Prasad con-
cluded his speech. Now_ it is the turn of the 
Congress Party and then-yours. 

PROF. CHANDRESH Pi; THAKUR 
(Bihar); Madam I rise to speak with pleasure 
on the programmes and activities of the 
Ministry of Human Resource Development. 
The initial preparation and the confirming 
renewal of human factor are the key invest-, 
ments in nation-buildiag. Under the 
leadership of a scholar and a statesman ( the 
Ministry of Human Resource Development 
has taken imaginative initiatives atid is. now 
on. the path of implementing them. 
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Madam the issues involved relate 
to target groups the streams of acti 
vities introduced both at the micro and 
the macro levels as well as the pro 
cesses- and the systems involved in 
 the delivery of the educational program 
me.  . 

It is possible to discuss at great 
length but I would like to confine my 
self to selected areas particularly the 
two aspects the new initiatives on 
the one hand and the reforms" and 
modifications in the existing systems 
on the other. Among the new initia 
tives I would like to draw the atten 
tion of the House that the launching! 
of the programmes under the aus 
pices of the Indira Gandhi National 
Open University needs to be mention 
ed- onN a priority basis. Two pro- 
grammes have been launched. Dip 
loma in Management and Diploma in 
Distance   '  Education.  Audio-visual 

and  print    materials    are     being    prepared 
and made available. However^ the     Site     
infrastructure     development may not be 
progressing    at }he  rate desirable. As    a    
matter of    fact, I . •would    like t°    draw the    
attention    of the Minister and his colleagu-1. 
00 P. M. es in the Ministry that    perhaps in the 
final anaysisf the quality and the speed with 
which the site infrastructural    facilities " are    
developed and managed subsequently, will 
•critically, determine the quailty of the 
programmes within the framework of Indira 
Gandhi. Natioaal Open University. Programmes    
under    preparation relate to sectoral     part    
science related and in relation    to    social    
sciences. I understand, the      district   
administrator^, the     National     Institute of 
Education and Planning and administration and  
other     similar       agencies      are involved. I   
do   hope   that the things will move faster in 
these     areas as well. 

Talking about the programmes developed at 
the Trdira Gandhi National Open University I 
understand that the corporate st>otor is 
emerging as- a bulk buyer of its material and it 

may emerge as a major client. May I suggest 
for the consideration of the Government that 
on the same lines. ' the National Academy of 
Administration at Mussoorie and its 
counterpart institutions in States should be en-
courage to use those packages for the 
managerial input/in their administrative 
preparations. Perhaps, this will expedite the 
process of introducing the managerial 
component in the preparation of our future 
administrators. 

Among the new initiatives^ I think, the 
network of Navodnya Vidyalayas* nee'ds to 
be mentioned next. ' It is a process of sound 
seeding for the next oimtury. I think the 
teachers' selection could be the critical part. I 
do no j know if the intention is to divert the 
current stock of teachers on some basis to this 
or an entirely new series of recruitment will be 
made. I would submit that if it  is tha latter, the 
things are likely to he better because beyond a-
point, a radical change in the attitude and the 
competence of teachers may turn out to be a 
Iimitirig factor in the first, choice if at all that 
is the only or the primary choice. ^ 

Related to that is the question of curriculum 
preparattan. Again on the infrastructural 
facilities and the choice of technology 1 woald 
like to think that on the lines envisaged within 
the policy document, these schools, will 
definitely emerge as. a new set of institutions 
which will bring a lasting course correction at 
the grass root . level in the preparation of 
human factor tvorthy for the next century chal-
lenges.. 

Madam) the Operation Blackboard is one of 
the important programmes within the whole 
framework. I would like to think  counterpart 
of this is . applicable for the college system 
also because there are colleges whirh do not 
have ^blackboards or the kind of things that 
goes in. that- package, and it is equally 
important that there should be substantial 
reform in that area. 



 

[Prof. Chandresh P. Thakur  
Related to reforms    and     improvements   I   

would   like   to emphasise   the problems  at    the  
umveisity    system. There are two kinas  of 
things. One relates to the institutions of     the 
macro level which relates in turn with the 
universities at the    individual    level. the 
University     Grants     Commission, the  State 
counterparts    of this body wherever they exist, 
the Indian Council  of     Social    Science    
Research, the Indian    Council    of Historical 
Research, are our apex bodies I would like    to 
think that the  booty like the  University   Grants      
Gomru;; «ion -which      is currently headed by 
one of the    most eminent scientists and a 
seasoned administrator, who    emerges    as a 
leader, leader of ideas   leader of programmes 
rather than continuing to     remain  as a kind of a 
financier or a'gatekeeper— it requires a    radical    
change    in    the duality of its functij I am sure 
the choice     of    the chiet    incumbent there is 
the beginning of thai: charge. I would like to 
think that there is a much   greater    speed in   the 
down    the line developmnt in this area. 

Similarly   in  the  case   of universit-ies' 
coordination    bodies - or whatever they' are 
called at thi»    State    level, under  the  
leadership  of  the  Ministry of    Human   
Resource   Development'  at the Central evel    
something    should be   done   expeditiously   in   
each  State to see that tie quality of management 
or governance of unive-siHes through its ' 
appropriate body '»s put     on  a sound footing 
rather than subje.  t  to radV  Cai shifts depending 
upon the political composition of Gov? wirfr. t or 
the in- ' ccmbent in the Mlnijiw of "Education. It    
has    been highly    politicised    and the   quality  
of  univ-n; '     administration at this State level 
has suffered as a. result. I am sure, within the 
framework of    the constitutional, provisions 
there will be limitat'ons   but I would like to 
response my trust in   the persuasive p&wer of the 
Ministry and his colleagues in this area. 
Among tile. university system I would' like to 
ntegorise the issues at two levels   oiie   the 
natiaia. ' universities 

and      the  other   Sta. e      universities. Firstyf I 
would    like to consider that the Government of 
India's programme towards national    universities    
was    with a purpose, and at least^ the    primary      
^ purpose has been to  retain  their nar tional 
character. I would like to ask a question. Is there 
any difference     between the national university    
nn the one hand and the State university on the 
other in terms of quality of teachers, quality    of    
enrolment, die infrastructure facilities or    those 
kinds of things and is the intended level main-
tained? Madam   I have had the plea-   ' sure of 
mentioning     some  issues per-' sonally to the 
hon. Minister    in. this regard  and he    has 
responded     very,. -positively  to the  kind of  
things     required for further '   strengthening    of 
the  national university system. 

Madam Vice-Chairman „ ieems 
that the faculty recruitment at the 
national university level needs 
to continue to reiiect the 
national character of these universities 
in terms of the socio-composition of 
these faculties. Similarly this must be 
reflected in the enrolment composition, 
of these faculties, they must represent 
a national profile. And thiraly, the 
hostel facilities must ensure that the 
students, who are not local but 
eligible for education in national univer 
sity or similar other institutions are in 
a position to get accommodation "As a 
result of the paucity of hostel accom 
modation and facility, housing opportu 
nities, these national universities 
among*'other things have deteriorated 
into local universities or mohalla uni 
versities. It requires substantial in 
vestment and this is one of the worthy 
areas to make substantial investment. 

It is not only the allocation of fund5 but some 
ways should be found SO that these funds are 
spent within the time limit and the necessary 
infrastructure is created with the ingenuity of 
the Ministry of Human Resource Development. 
Something should be done to accelerate that 
process. Notwithstanding the financial 
allocation there  is   an  overall  impression      
coming 
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that the university system is being marginalised. 
There are two reasons for  this. Firstly,. whenever 
quality education was required on a national 
priority basis whether in the field of technology 
agriculture management we underwent a process 
of bypass so to. say. We thought that the 
improve^ ment in the university system could' be 
time-consuming. So,,, to hasten, the. process we 
shortcircuited and the in-' stitutes of technology, 
institutes of management in  the agricultural uni-
versities emerged. I am not against them. They 
are worthy of * the contribution that they are 
makings But in the process inadvertently or a re-
suit perhaps of the > lack of the policy priority or 
perhaps as a result of the resource. constraint, 
university system got neglected* and in the 
process we have pajd the price. Let us riot forget 
that, in... the final analysisj most of the good 
quality mind entering the job market for one or 
the other system, still comes from the network of, 
the university system and unless we are 
retrieving quality all along" the  route thin the 
university system we are going to face cat-
astrophe situation. We have allowed the whole 
thing to deteriorate beyond a point where a 
feeling has been generated that the sickness has 
gone to the extent point that it is beyond repair. I 
think this is an unfortunate kind of thought that 
could be  developing. I hope the Ministry o"f 
Human Resource Development is seized of this -
matter^ and it will expeditiously try to improve 
the quality of university education. 

Related to that the area of research, whether it 
is in the pure scinces social sciences or in 
relation to management or technology( comes to 
my mind. I think the whole process. of funding 
and the choice of person who will get the 
resource support and the basis on which such 
resource support • will i he available and the 
processes through which this resource support, 
available is" spent _ need a rigorous second 
look. I think   deliberately we 

should make a bias in favour of 
"^ younger people for research. 'The num-, 
ber of years you have put in the 
number of publications to your credit 
are important but not necessarily 
always critical. It is the young man 
who has some thought ideas energy 
and a career prospect for him who is 
likely to deliver better rather than 
those who are at the end of the 
career. It seems to me that at this 
stage the whole system of examina- 
tidn of research proposals whether in 
one area ot the other, is stiE heavily 
biased in favour of senior' people. J am 
also a beneficiary of this and I do not 
grudge that. But, to the extent young 
er "people lose out, the quality of re- 
, search suffers. This is also true in rela 
tion to the choice of topics. I would 
like to, submit that keeping national 
priorities in view, particularly the 
developmental priorities, the Ministry 
" must consider the possibility of sup- • 
porting such researches which are of 
immediate application and preferably 
led by industry either  in terms of 
idea, access support to research or 
even funding and it is possible to find 
industries or the leaders of -industry 
-who will join hands with the Govern 
ment in identifying the area of re  
searcht extending cooperation and oc 
casional funding too-  

About the procedure of funding also there 
must be some way to change the whole process 
of financial disbursement. My own personal ex-
perience—and I am not alone in this 
experience—is that it is easier, to get the 
resources for research but it & 'much mpte 
difficult to spend them within the rules operating 
within the university system.; In rfact I would not 
like to go on record about the things which are 
actually happening and I am sure everybody in 
the Ministry of Human Resources knows what 
kind of low level 0f handling' Of the processes of 
disbursement of funds and other re-. lated areas 
is' taking place and the , extent of 
discouragement that a researcher gets in the, 
process, of utiU-* zation of those funds. I 
remember, one of my senior colleagues, late 
Prof. Raj 



 

[Prof. Chandresh P. Tbafcur] Krishna, when I 
joined the Delhi University tola me, "it you want 
to do * research don't do it through the uni-
versity. system because you will never be able"to 
use your; money, if you want to do it within a 
timeframe. t And if you are really able to do it the 
quality of research will foe the first ca' sualty". A. 
radical reform is requirea in this fiel'd'and I am 
sure the Minister is competent enough to 
understand the problems and to find out a solu-
tion. 

A very good experiment has been made with 
regard to research in relation to science 'and 
technology. The C-DOT experiment was a case 
of putting big money—about 36, crores over 
36' months. Never bfore we undertook such a 
massive research. And the results are 
veryncouraging. I see no reason why the 
Ministry should not encourage this kind of  
approach in„science and and technology and* 
social sciences—area -of research. 

There is one more area in this regard. It 
seems to me with all res-pet to senior people in 
the decisionmaking area it is a natural process 
o£ knowledge updating. What happens is that 
those who are inTa position to take decisions 
either at the political level or "at the 
bureaucracy level or at the university system 
level, and those who are likely to have research 
ideas and are willingto do research— if you 
take these two categories there is a "gap in the 
currency of knowledge and will and the extent 
of enthusiasm required in appreciation of the 
new knowledge and there must be some way to 
overcome this gap in order to make 
decisionmakers to appreciate new ideas, new 
promise to have re-science? in the decision-
making process to help these ideas to get the 
actual support! from the Government sponsors.  

The next, aspect to which I would: *like to dra\^ 
the attention of the Ministry relates to education 
and its international  aspect. I would  like  to 
cover'three subrsectora in this. India 

provides one of the best education at the cheapest 
price ia the world and precisely format reasons 
there is a beeHne o& good students coming! to 
India. This could be our best investment in our 
international relations. „ In bur discussion on the, 
policy in the last session I mentioned this point, 
and I would like to reiterate  that, that, Indian 
institutions should be encouraged to have foreign 
students on a quality basis, not ori a country-quota 
basis. Within the 'country-quota, if any, it must be 
subjected to screening for quality. Then, there must 
be subjected to screening for quality. Then there 
must be an organised infrastruc-tural facility to 
inter-liaise, within the-university system. At the 
moment there is a cluster of such students, in 
certain locations, and this is creating spcial 
problems. It has created problems in relation to 
inter-country quota too. Working in the Delhi 
University I know the problems that we have to 
face in regard to certain departments. So, this 
requires a more comprehensive and imaginative' 
reappraisal and repackaging of the whole activity 
so that we are able to get the benefit in terms. of 
foreign students trained here, the kind of things 
which the British (followed, and today they are 
getting "the benefit of that. 

The second area is the question of liberal 
scholarship to Indians for. study abroad. We are 
strengthening is t. We need to strengthen it still 
further. Foreign education is a craze, but it is also 
the need.. 'It should riot be the privilege of those 
who have the means. It should be privilege of the 
merit re-. gardless of the means. And from that 
point of view, ' it should D6 liberally provided and 
-the" Ministr of External Affarirs assistance 
should be provided in getting admission' and 
"other kinds of facility at places where these 
students are going. 

The third area in internatjpnal aspects I would 
lilie to mention is the cultural part. We have 
bilateral relations. We know for certain that when 
the Union* Minister of "State for Education went 
to a country like Mauritius 
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and the kind of warm treatment she got, it has 
strengthened our relationship. It shows that in 
a bilateral relationship the cultural area has a 
tremendous pay-off. We are having bilateral 
agreements and cultural agreements, and these 
should. be enriched and enlarged in terms of 
country coverage. 

. One mo"re aspect in this context I would like to 
suggest is that there • should be some way in the 
bilateral cultural agreement,, so that certain, in-
stitutions are identified in different parts of the 
country and are involved. It should not only be 
on govern-ment-to-government basis. It should 
be government -to- government basis •with a 
link with one or two institutions in each area* I 
will make an illustration here. In the Indo-West j 
German'. Cuiturai Agreement, the. Ad-'•= 
mjnistrative Staff College of India is an 
identified; institutioji for certain kinds of 
programmes, and jt has paid dividends'to the 
Administrative Staff College of India. And it has 
a counterpart body in  West Germany. I have 
been a (participant during the days when I wWin 
the Faculty of the Administrative Staff College 
of India. I see no reason why similar experi-
ments cannof be done in regard to the Delhi 
University, the University of Calcutta or one. of 
the Institutes of Management'-,. Institutes of 
Technology, on an organised basis. 

THE VICE-CHAIRMAN (SHRIMATl 
KANAK MUKHERJEE): You have taken 20 
minutes. Some of the Members may not get a 
chance at all. 

PKOF. CHANBRESH P. THAKUR: 
Another few minutes, Madami. I would like to 
mention that in the whole process of reform in 
the educational system, the teacher, is the focus 
and should be the- focus. He is the key 
'element, and he has to make the most critical, 
input. Without any disparaging component 
involved—it is hot my intention to be 
disparaging—I would like-to submit., that by 
hindsight it, seems that we have neglected this 
category. We have treated teachers as ones who 
are a solution to the problem of educated'" 
unemployment rather than a choice of 

^ people who are worthy of making a solid 
contribution. Now that we are making. a 
course correction, let us do it all the way. 
There might be hesitation in throwing more 
money, giving bettearfacilities to a stock of 
people, who. erhaps, need not have been there 
or may not have ben the besk choice. But     
the  problem)  is: what 

. kind of signal are    we giving to -the 
. next generation? A student in a graduating 

class who is likely to make a choice as a 
teacher in the school or the college or the 
university system, unless you give a signal 
that you are going to! be looked after well" at  
the 

_ point -of entry and subsequently not only in 
financial terms but in terms of non-financial 
facilities, improvement of career prospects and 
other kinds of things, is likely to take a 
decision whichj is not necessarily flattering to 
th© university system. So, I would* submit 
trust the teachers, sefect raejn carefully, train 
them and continue to retrain them. Then 
encourage them through resource suport in 
research, in participation of "workshops, 
national and international, study leave and try 
to reward them if they hve mde sound con-
tribution in terms of a good research paper, in 
terms of participation at professional level in 
an international activity of eminent group of 
people. It must be reflected in his career and in 
his visibility among the Colleagues. Then you 
are likely to get better result?, 

. I „ would like to mention that the university 
community, the community of teachers is 
looking forward' with hope to the final 
"Secisions which, are likely to be made-as the 
hoh. Minister has mentioned yesterday, it is in 
the last stages. This relates to salary packets. It 
has been overdue. I am sure things a|re likely to 
come howsoever late in the right form, I am 
looking forward to the details of that. AH I 
would like to say is that: the teaching 
community should and would welcome if the 
packaging is right. I know there are controver-
sial areas, but I am sure the Government will 
come out with the package which Will resolve 
the £ough edges and that everybody is going to 
be enthusiastic and, in'a. mood to contribute his 
best, in the pe paratkra °f the nation for the 
next century. 
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SHRI GHULAM RASPOL MATTO: I 
stand with a sense of nostalgia today be- • cause 
some years ago. Shri L. K. Jha, who was the 
tJoyernor of Jammu and Kashmir then and who is 
our colleague in the) Rajya. Sabha now was the 
Chief Guest at a function in which our great 
deader, Sheikh Mohammad Abdullah was there. It 
was immediately after he had taken over as the 
Chief Minister of Jarnmu 'and Kashmir for the 
second time and Shri Jha was inaugurating a 
polyclinic over there. The ' Governor stated" that it 
was really strange that two departments—health 
and education—had been taken by the Chief 
Minister for himself. This was' the unique example 
in the entire country when a . Chief Minister was 
in charge of two departments—education and 
health. While replying to !tihe. Governor, Sheikh 
Sahib, because in the earlier terms also he had 
taken these two departments of education and 
health for himslf said he considered that a perfect 
man must be perfect in physique and perfect in 
mind. A man can be perfect in physique when 
heMs looked  after by the Health Department and 
he can be mentally perfect only morally perfect 
only, 'when he is imparted the kind of education 
that is needed to be given to him. He said that in 
order to serve his people he thought no better 
service could be done to his people than to take 
charge of those two departments so that he could 
look into them and try to find what the sitaution 
was and take remedial measures. 

In the same context I think the Prime 
Minister today has been extra-generous to the 
Department of Education.. The figures show 
that the Budget estimates for . 1986-87 were 
Rs. 665j44 crores the revised estimates for 
1986^87 were Rs. 674. 67 crores 'and the 
estimates for 1987-88 are Rs. 1201. 80 crores. 
an increase of 527. 13 crores which means an 
increase of 75. 81 per cent over the reVised 
estimates of 1986-87 Not only that the annual 
plan for the Department of Education far the 
year 1987-88 has been prepared with an 
outlay of Rs. 825 crores as against Rs. 325 
crores an increase of Rs^ 473 crores which 
means an increase of 134. 55 per cent. This  is      
what. Shri      Rajiv 

Gandhi -has given them. Now if this sum 
would have been given to our Railway 
Minister-or to the* Minister of- Energy they 
would have done something very spectacular 
because they always ask for more funds in 
order to meet their requirements. But now 
when such huge 

chunk of money has been given to the Ministry 
of Human Resource, i   am   sure 

. that like Sheikh Saheb, Mr. Nafasimha IRao 
who is also in-charge of Health and Education 
takes into account this factor for which the 
Prime Minister has been generous to him and I 
this is a challenging oportunity for the 
Ministry of Hunian Resource Development. I 
say challenge in the sense that if they do not 
come upto the-expectations of. the people of 
India they will not be able to get such 
quantum jump in the next year's budget and 
this is the best opportunity for his Ministry to 
come Jo the rescue of She people and 
implement the  new  education- policy. 

Madam, a great responsibility falls on. the 
Department of Education, officers Bnd men who 
man it. They have to spend this money. They 
have to do some solid work during the few 
months left at their disposal  for the current year. 
Although each item of activity is. important; my 
weakrtess is for two thingr. One is for 
vocationalisation qf education and the other is. - 
non-formal education. In the case of yoca-
tionalisation of education what does tha Annual 
Report for 1986-87 says on page number 63? I 
quote:.  

"An All India Board of Vocational Education 
has been set up under the All India Council for 
Technical Education. The Chairman, of AICTE 
also set up a. National Wording Group' to 
consider all aspects of vocaticmalisatipnof 
edilcatibn and after aspects oif 
vocationalisation of eductio, -, and after 
detailed deliberation the working group has 
prepared a comprehensive report on 
"Vocationalisation. of Education" and 
submitted the same to the. Ministry for 
approval. " 

But in my opinion nothing seems to have been 
done in this regard during the first year of the 
new education Policy. K something has been 
done, I would like    the 
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Minister to enlighten us as to what they have 
clone on the report that has been presented to 
theirv by the working group and   -what is the. 
situation about it. 

My second point is with regard to the 
non-formal education. Here on. page 6 of 
the annual report it says, I quote; 

".. non-formal education for the elementary 
age-group children- Is being developed as an 
alternate supportive system of formal 
schooling. The main thrust and maximum 
extent of coverage is in the nine educationally 
backward states viz., Andhra Pradesh, Assam, 
Bihar, Jammu and Kashmir, Madhya '•' 
Pradesh, Orissa, Rajasthan, Uttar Pradesh and 
West Bengal which are receiving special 
central financial assistance* under central 
sponsored scheme of non-formal education 
programme for 9-14 age group' children. The 
cost of the scheme is being shared equally by 
the Cen- < tral State Governments. '' 

Here I would like to bring to the. kind notice 
of the  hon. Minister -that the. cost of the 
shjeme is being shared equally by the Centre 
y and' the State. A total grant of ]£s. 712 
lakhs has been sanctioned to  voluntary 
prganisationss for participation in -this 
scheme. In the case of institutions recom-
mended by the State Governments during the 
current financial year, a total amount of Rs 4 
lakhs, has been sanctioned to voluntary 
education. Madam, in this con-• nection! I 
have only to say.... {Interruption). 

THE VICE-CHAIRMAN (SHRlMATI 
KANAK MUKHERJEE)j Hon Member will 
speak for another five, minutes after lunch. 

The House stands adjourned 'for lunch 
till 2-30 p. m. 

The House, then adjourned  for          lunch 
at thirty minutes past one. of the clock. 

The  House  reassembled' after lunch  at' 
thirty two minutes past two of the   clock, the  
Vice-Chairmaa   (Shri  Pawan  Kumar 
fcansal), in the Chair. 

THE VICE-CHAIRMAN (SHRI PA-
WAN KUMAR BANSAL): Mr. Matto to 
continue his speech. 

SHR GHULAM RASOOL MATTO; Mr. 
yice-Chairman, 'as I was saying, I was trying to 
look at. the Budget documents for fhe last 
twenty years or more and I find that except th, e 
post-Chinese incursions, in the Ministry of 
defence there has not been such a quantum of 
jump in th allocation for any Ministry. Shri 
Narasimha    Rao has been ablg to prevail. upon 
the Chairman   of   the   Planning   Commission   
for getting, as I said, an increase of 78 per cent 
on     the     1986-87     Revised     Estimates   
and    134   to 135    per. Cent   on the   Plan   
Budget. This   is   what   he has been able to 
achieve, and this is both as I said, a challenge 
and an opportunity and I hope the Ministry will 
come up to-the ' expectations of the people and 
will try to implement the programme, for which 
these sums have been earmarked. 

I have said about vocationalisation • of 
education. The report of the Committee has 
been presented to the Government but we, 
have not heard about what has happened to 
that report. I would: tike the Minister to tell 
us as to what the situation is about the report 
of that working group on vocationalisation of 
education. 

Then with regard to non-formal education, 
as I satd, for States like ours, or the north-
eastern States it is not possible for the State. 
Governments to share on a 50: 50 basis the 
expenses on non-formal edu-catipn; I   
would, therefore, request   the 

- honourable Minister" to reconsider this 
position and as in the case of girls' voca-
tionalisation, in the case, of boys also, in 
backward States like Jammu and Kasmir, 
Himachjd Pradesh and/the North-Eastern 
States, the expensesjgjf non-formal education 
should be borne on a 90: 90 bas; s by the 
Centre and the States or 100 per cent 

. -. by the Centre. 

Then, Sir there is a provision--! am re-v  ferring 
'to page 57 of the Report for—expansion of 
facilities in areas cf weakness. This is an area 
where special attention has 



 

[Shri Ghulam Rasool Matto]. 
to bw giveK by the Ministry with all the 
funds at its command now. Similarly, 
scholarships for.,, the weaker areas should 
be earmarked and I understand that the 
weaker areas of our country are not get 
ting their due share in these scholarships. 
This is a very important part of the 20- 
Point Programme and I would like to urgo  
upon the honourable Minister toi took 
into this.  ~ 

Now, I come to the next item.. 

THE VICE-CHAIRMAN (SHRI PA-WAN 
KUMAR/BANSAL): You have got three 
more  minutes' only. 

SHRI GHULAM RASOOI^MATTO; have     just 
started.. 

THE VICE-CHAIRMAN (SHRI PA; WAN 
KUMAR BANSAL): After lunch. Otherwise 
you started wrlier. 

SHRI GHULAM RASOOL MATTO: I shall 
obey your command Sir. But I have been 
obstrueteu in my thoughts by this 
interruption. 

The second point that. I would like to make 
is with regard to the policy statement on the 
education, of minorities, and I would like to quote 
in this connection from page 102 of the. 
Report; 

"Under the scheme ot Community 
Polytechnics,. 10 'polytechnics impart training in 
various, skills|trades through short term training 
courses in nfinority-concentration areas. Each of 
these Community Polytechnics have, 4 Extensions 
Centres at suitable minority concentration 
pockets. 4015 candidates have undergone 
training and 1243 are under-. going training 
finder this programme-Efforts are also made in 
getting gainful employment including self-
employment after the trainfe" 

Then there is other point; 

"The  University  Grants   Commission •has  a  
scheme of coaching  classes  for educationally 
backward, minorities to re-pare them for' admission 
to Civil Service E?ansinations and other, 
recruitments 

Grants are given under the schema to> 
universitiesjcolleges for opening poachipar 
centres.. 

 
now, Sir, I understand that these ten Polytechnics 
mentioned £ this para were there even before this 
policy came into being. I would like to request 
the honourable Mi-' nister to enlighten me as to 
what has been done during the current! year..,., I 
would like to know. how many haye been added   
* an'd what the progress is with regard to the 
imparting of education to backward classes and 
minorities to prepare therrr for admission   to  the  
Civil  Service  Examinations. ""' This needs to be 
looked into: 

  
Then Sir, there is the very important point 

with regard to the Students' Information Service 
Unit.. I am glad that the Minister; Mr, 
Narasimha Rao is entering now. Mr. Rao, I was 
looking for you and. I am glad, that you have 
come now. 

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT. AND MINISTER 
OF HEALTH, AND FAMILY WELFARE 
(SHRI P. V. NARASIMHA RAO): I am 
extremely sorry. 

SHRI GHULAM RASOOL    MATTO; 
<Fow, Sir, 'these Students' Information Service 
Units are concentrated irrmetropolitan cities like 
Delhi. In order that every area of the country 
gets benefit out of these (Units, I would like to 
suggest that these units should be converted into 
mobile units, I -would like to request the Minister 
to consider this suggestion. These Units should 
go and give, pn the spot information to those 
prospective students who •want to go in for 
higher education. Otherwise rconcentrating them 
in a few areas-and asking the students to write to 
them,, although information can be given "and 
many people have been given this information will  
nOt be of  much-use. These Urn'tgi should go to 
every part of the coun- 

' try so that all the people can take advantage of 
this scheme. Now,, Sit, I come to the most 
important part. The hon/"Minis- 
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tor has come. I was saying that it was * very 
difficult job and no Chief Minister was prepared 
to take Education and '•Health. Sheikh Sahib had 
stated at that time, that in  order to build up 
youth, both in body and mind, the Ministry of 
Education and Health must be in the hands of the 
Chief Minister. I am very glad that in. 
consonance with his wishesv both these 
Departments are under the wise leadership of 
Mr. P. V Narasiniha, Rao. He would look to it 
that it percolates down the line. I may tell Mr. 
Rao, that his is the only Ministry jwhich has 
been able to persuade, the Chairman of the 
Planning Commission to agree to 78 per cent 
increase in the total allocation. a« compared to 
the  previous year and 134 to 135 per cent in the 
plan allocation compared to last year. It is both a 
challenge and an opportunity. It ism challenge in 
the sense that this amount has to be spent and it 
must percolate down, the Mne. If you 'don't do it, 
the Chairman off the Planning Commission will 
not be able to give the funds nextyear therefore, 
it is a challenge, 

I want to say something about allocation. 
There has been a jump in allocation. In 
educational technology from 4-71 crores it has 
gone up to 15. 80 crores. For non-formal 
education, it has gone up from 27. 20 crores to 
48. 85 crores. Child education) has gone up from 
50 lakhs to 2, 2 ' crores. "Mass orientation of 
school teachers and setting up of a District 
Institute of Education has gone up from 14. 80 
crores  49. 90 crores. Allocation for Navodaya 
Vidayalas has gone up from 20crores to 69 
crores. " Vbcationalisation of / education, has 
gone up from 7 crores to 49. 80 crores. Operation 
* blackboard has gone up from zero to 99. 80 
crore9. Twenty crores have been allocated for 
science 

My next point is in regard to Navodaya 
Schools. This year the situation is that 81 
schools have been opened. 

SHRI P. V. NARASIMHA RAO: The" 
exact figure is 78. The sanctioned figure 
is SI.   

SHRI GHULAM   RASOOk   MATTO: 
With regard to Navodayai Schools it should 1 
be seen that each State gets its share so •that 
these Navodaya Schools/ do not come into 
existence only in particular areas. This Should 
betaken into consideration, I would request the 
Minister to take into consideration file 
suggestion that these Navodaya Schools offer 
a substitute for the English medium schools 
and high class schools which bring out high 
class boys. That is all very good but I have an-
other suggestion to offer. Over and above 
Navodaya schools I suggest that. he should 
identify two schools in each dis- 

' trict which are under the control of the State 
Government, which have the necessary 
infrastructure and which can come up to that 
standard which a public school has. ' 
Assistance from the Centre can be given for 
that purpose^ The Navodaya Schools are 
residential but these two schools in ja district 
identified-by the Central Education Ministry 
may be non-residential, schools. But they can 
compete in -other Jhings. This is very 
important. This should be looked into. If this is 
done the pressure will come down and 
standard will gradually grow. These schools 
should be identified in each district A 
committee of the Human Resource Ministry 
should see that these schools come up to the 
standard with the right inputs This may be 
taken into consideration. It will be an al-
ternative to high class public schools. With 
regard to the Navodaya School's I underhand 
that 20 per cent of thg sea, ts are 'reserved for 
different districts. I stand corrected. But the 
hon. Minister may Wndly tell us what th. 0 
actual positicjr is, ' If it « 29 per cent from a 
single district, instead of 20 per cent form a 
single district, 

. it could be spread over to different parts of 
the oountry. For instance, there is Ni -
zamabad district in Andhra Pradesh. There is 
a Navodaya school. If 200 boys have to be 
admitted there this 20 per cent means 40 
boys. These 40 boys need not be from one 
district. There can be 5 boys' "~ from each 
State.... 

SHRI P. V. NARASIMHA RAO: They will 
migrate after three years. That is the 
programme. Actually, the most important 
point in the, Navodaya scheme is national 
integration.. We'fare giving opportunity l    to. 
students from different parts of India, 
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fShri P. V. Narasimha Rao] different 
districts to come together and study together 
So after three, years, 20 per cent of one 
district go to anoither Navodaya Vidyalaya in 
another State, and 3p per cent from that 
school go to a third Navodaya Vidyalaya in a 
third State. So, there is going. to be a 20 per 
cent sprinking in all Vidyaiayas from other 
areas. That is the idea, 

SHRI GHULAM RASQOL    MATTO; So', 
this will he rotating. That is very. good. 

Now, Sir, I have a few suggestions to make. 
with  regard to engineering graduates Vto my 
mind, Sir, there is a*n overflow of engineering 
graduates. In Jarmnu  and Kashmir  the   
graduates   who   have   coma out  of the  
engineering  colleges in   1983 are still 
unemployed. And I understand the same is the 
position throughout the country. I would 
request that a. Working Group should be 
constituted to recommend a total perspective 
plan and to freeze the 'seats ia the meantime no  
private engineering college should be opened. 
Of   course, quality improvement, schemescan 
be made. But this needs to be looked into. I also 
want  that  assistance  should  be  given to local  
need-based  vocational    institutions. With  
regard  to   education  of  minorities, it is 
included in the i5~poiht programme of the 
former Prime Minister. Yesterday, Sir,,.. {Time 
bell rings). Give me just two more. minutes, 
Sir. Yesterday, my friend from Tamil Nadu was 
saying with regard to Navodaya Schools that 
education should "be imparted in their owti 
language     or something like  that Yesterday  
Hayatulla Ahsari was speaking. He js a 
nationalist Muslim: I know him for the    last      
45 years. He is in his 80s. He stated yesterday 
that "my mother-tongUe is Urdu; and I am not 
able to get education for my children Vin' my" 
State of Uttar Pradesh in my mother-tongue. If 
a State 'Government lags behind in imparting 
education to a particular  chunk of  community  
in  their own language, the Centre should come 
in and try to help    them to get education in 
their mother-tongue. It is very important. This 
wiE give a sense of ownness to all these Peole. 
Hayatulla. Ansari     has stated this yesterday. 
He is' a nationalist. And this should be looked 
intog   I would Only lit i to add one thing, Sir. 
That is 

about deputation and sending people abroad. It is 
being-taken away by the Vice-Chanceliors only. 
Sir, I may recall that ' in my own University of 
Jamftiu arid Kashmir, whenever a deputation has 
to go abroad. there the Vice-Chancellor who re-
linquished  his office recently used to go himself 
He went seven times abroad during the last three 
or four years. I would request the Professors and 
Lecturers should, be included in the deputation 
that are sent abroad. The policy should be clearly 
spelt out Instead of 'Vice-Chancellors- opting' for 
going abroad, professors arid lecturers should be 
sent 

  
Sir, T want aI5o a complete review of ^* school 

textbooks from the point of view of national 
integration. This should be done on a thorough 
scale and throughout the country and almost each 
city and each school should be brought within its 
ambit. I have recently received a book from the 
Governor of Orissa ghri B. D. £ahde about his 
lectures. The way he hag put the case of national 
integration, it is worth emulating and I would 
request the Hon. Minister to take this into con-
sideration. 

Lastly, Sir, the Hon. Minister has announced 
yesterdey that he will give us, some idea about the 
decision on the Mehrotra Committee's Report on 
the Pay Scales of College arid School Teachers. 
The Minister has. assured us that as Soon' as "A" 
category problem of civil servants is resolved, it 
will. be done. I think in his reply he will give us a 
satisfactory reply on this  point  also. 

"Thank you very much.. ■ 
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[Shii T. R. Balul  : ' 
SHRI T. R. BALU (Tamil Nadu): Mr. Viec-
Chairman, Sir, I rise to speak about the- 
^working of the Ministry of. Human Resource 
Development. I want to confine my views 
pertaining to Navo-daya Vidyalayas, envisaged 
in the new education policy. The major and 
basic aims of this new educational policy are: 
to foster national integration, to implement 
three- knguage formula and to enlarge the of 
portunitieg of higher education to the taleifed 
rural children. I oppose this because of the 
reason that with this only t the elite mass will be 
getting. the fruits of this and the downtrodden, 
socially aird educationally backward children 
will not get the fruits out of it. It is a gross 
violation of article 15(4) which reads, as under, 
I quote: 

"Nothing in this article or in clause ' (2) of 
article 29 shall prevent the State from making 
any special provision for the advancement of 
amy socially and -educationally backward 
classes of citizens or fc)T the Scheduled 
Castes arid the Scheduled tribes. " 

i request "tb, it the   provision   made     in article  
15(4    of the  Constitution be implemented. By 
the by, as per article 45 this Governi ient has go* 
the constitutional obligation to    provide free 
and  compulsory education U   the children upto 
the age of 14 years. ] do mot think the 
Government has come reward     to fulfil the    
wishesi of  the     fo efathers  of  the  
Constitution. There are, i lany schools which are 
without  roofs, "    blackboards, benches. There 
are no min mum    facilities available for the 
children    At th same time, this Government hs; 
come forward to spend 500 '  crores of ru lees in 
the Seventh Five Year Plan and it has earmarked 
Rs. 60 crores in this year to- be spent     on    
Navodaya Vidyakyp. At  this  juncture, I want  
to point out on I thing. As per the available 
records  and statistics  by the  year 2000, there 
may, 1 e 55. crores of illiterates    in our country. 
I think our Prime Minister will lead us into the 
21st century  along with 55croi^s of illiterates. 
What is the alternative     arrangement  to  uplift 
s   the downtrodden society who are socially and 
educationally backward don't think the 
Government  will     come  forward  to    do> 
that. 

Sir, yesterday    matfry members of    the 
ruling party pointed put-bather recited— 
that those  who  Support  English  are  ser 
vants of the aliens and those who supporr. 
Hindi  are; national. The    meaning    of 
"national"   per Lord Bricely's  quoting 
that nationality is nothing but a popula 
tion held together with  certain  ties    of 
language, tradition    and culture. I don't 
think Hindi is     representing our culture; 
    I  don't  think  Hindi   is  representing  our 
tradition. How can they call  Hindi   "as 
the national language?   We  are  a multi 
national     society. There    are  so  many 
national   languages. As per   the Eighth 
Schedule, there are 14 national languages. 
Including Urdu they are fifteen. But. in 
spite of all those things, the ruling party 
members  have  commented  about that. I 
do not understand    them. They      have 
called us as servants of aliens. I admit; 
it   because  of the  reason   that  this   very 
august    House was built only    with alien 
architecture. It is not "our own architec 
ture. ' It has    been built by the  British 
Empire. And  the sound  system  through 
-which  I  am  speaking has  been supplied 
by Aliens and hot supplied by the Indians. 
The  political    system  itself/rather    the 
Constrtutiocnof India has the 1935 Act as 
its base. At l«ast here after they should 
not  say  like "that. If   they   say, English 
is alien to us, then we  could  say  Hindi 
is also alien to us.  .. 

SHRI, ALADI ARUNA alias V. 
ARUNACHALAM (Tamil Nadu)r More 
alien. 

SHRI T. R. BALU: As per Mr. Aladi 
Axuna it is more alien. So, hereafter let them 
not profess that word, 

-1 *m reminded of a story, rather history. In 
1789, 'during French Revolution, people went 
to the R^yal Palace and - they demanded their 
(daily bread. The Queep Lady Antoinete 
replied: "Oh, you don have bread. You go and 
better. take cakes". - It is nothing short of 
supplying free buckets by our State to hold 
water when there is no wteter. Such that, our 
Prime Minister is interested' in uplifting the 
society, of the upper class, the elite, rather than 
uplifting the down-, trodden, the socially' and 
educationally backward classes. He is going to 
spend Rs. 500 crores fa the Seventh Plan.. But 



 

at the same time the schools in. rural villages 
which are-deprived of minimum facilities are not 
Iseing nurtured. So, I request the Prime-Minister 
audi the Treasury Bench to kirMly look upon that 
- situation also when they are going to spend such 
a huge amount. 
Sir, coming to health, I want to suggest- 

creation of a high-powered Science 
Academy for Medical Science* similar to 
Indian 'National Science Academy. This 
proposal is pending with the Government 
for a very long toe.  j 

Secondly, there is the National Board of 
Examination on an all-India basis. This Board 
has 'conducted examinations •for the MAMS, 
Membership of Academy . of Medical Sciences. 
This is a six-year" degree course. It was 
abolished recently. Now they are awarding only 
diplomas. So, this Board should be again 
directed to offer the NBE degrees instead of 
diplomas to fulfil. the needs of medical pro-
fessionals. 

Before I conclude, I would like to say that 
everybody who is serving in the university as 
teacher is agitating even 'today. They want 
their pay scales should be refixed as per the 
recommendations of the University 
prantsXommissIori. Those people from Tamil 
Nadu polytechnics and other teachers of the 
university have come here all the way from 
Tamil Nadu. They are staging dharna in front 
of Parliament, at the Boat Glib. I request the 
Government to look into this matter also and 
see that the pay scales are inr creased  and 
refixed  accordingly. 

Thank you veYy much.   
DR. MOHD. HASHIM    PD^AI 

(Uttar Pradesh): Mr. Vics-Chairman, I, rise to 
speak on the working of • the Ministry of 
Human Resource Development, but I. will 
confine myself mainly to the Department of 
Education. Education has been ' performing the 
most important and. noblest work of nation 
building and of tmilding and moulding the 
character of the rising younger Indian 
generations'. 

At the outset, let me congratulate the 
Ministry for its  very many achievements 
especially in the field. i of education. By this, 
I refer  to the most important  and 

epoch-making revolutionary New Education 
Policy, Open University and informal 
education. I am sure that these are bound to 
revolutionise the entire educational system and 
these will strengthen pur secular democracy, 
and a new India will march, will rna0 repaid 
strides and will enter the most glorious era-
under the dynamic leadership of our Prime 
Minister, Mr. Rajiv pandhi. And young Indian 
will -rightly proclaim and address himself in 
this verse: 

 
Fpr this we must congratulate our learned, 

distinguished and scholar Minister, Mr. 
Narasimha Rao and his effective, capable and 
competent Ministers of State, Shrimati 
Krishna Sahi arid Shrimati Margaret Alva. 

The greatest danger which our secular 
democracy and nation is facing today is from 
the side of communal- chauvinism and 
oommunalism. Unfortunately it has grown 
very- strong these days. The greatest 
challenge of this menace can be successfully 
fought if textbooks, especially history 
textbooks are thoroughly revised and purges 
of  all such portions and passages which 
promote communal hatred and are 
objectionable and offensive against any 
religion or community. I am sure that the 
Ministry will pay immediate'special attention 
to it. 
Equally important is the question of 

promotian of national unity, patriotism , and 
nationalism. This is possible only when the 
history of\ the freedom fnoye: meat is taught at 
all-levels to our students; and our students are 
informed about the lives and tremendous 
sacrifices of our national leaders. ' Religious 
and moral education should also be imparted in 
all educational institutions so that our students 
should have equal respect for all religions. This 
is. quite in consonance with Indian secularism 
and Indian traditions. In this way alone our 
students will have large-heartedness and 
religious toleration which the country badly 
needs. 

[ ] Translitration in Arabic script. ' 
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[Mohd. Hashim Kidwaij 
We are rightly proud of the fact that 

ours is the largest Parliamentary demo 
cracy of the world and it is in the fitness 
of things that we should have academic 
democracy in all our educational institu 
tions and that our institutions should run 
on democratic lines- But, unfortunately 
our universities have become citadels of 
feudalism and Vice-Chancellors armed with 
' special powers act arbitrarily -and  are not 
accountable and answerable for their 
actions to supreme governing bodies or 
other bodies, of • the universities. More 
over, they very, often flout university's 
statutes and'rules and elections to Jhe 
Student's Unions are not held. - More 
unfortunate is-the fact that the Govern 
ment remains a silent spectator? The 
time hag come ' when the Government 
should interfere and see to it that the 
universities are fully democratised. ' The 
need of the hour is also this that the 
Vice-Chancellors are deprived of the 
special powers and are made accountable 
and answerable to the university bodies. 
Bureaucrats, who are totally misfit in the 
universities should not be appointed as 
Vice-chancellors.   

-Another very important question which has 
been worrying college and university ' teachers 
is that their new pay-scales have not yet been 
announced. I would request the Hon. Minister 
with all the emphasis 'at my command that their 
pay-scales which should not be less than the 
pay-scales of the highest in the bureaucratic. 
hierarchy should be' announced. 

I would also draw the attention of the 
hon. Minister to the three-language 
formula. A student must have his or 
her education at the school level in his 
or her mother tongue and the Ministry 
should see to it that-this formula is fully 
implemented by the State Governments 
and injustice done to Urdu-speaking people 
is undone..   

, The UGC should exercise 'only supetr vision 
>'over.. the Universities and should 
not'jnterfere in the day-to-day affairs of the 
universities. it  should also not look at - 
academic problems purely from financial 
point of view. It should be iverhauled and 
renamed, because its present nomenclature, 
does not reflect its 

academic nature. - It should consist of 
eminent educationists -and academicians 
who should, not belong to only one parti-... 
cular ideology as has been the practice till 
present. The Commission should give up 
cumbersome, time-consuming and out-of- 
date procedures. - Unfortunately it takes 
too much time. For instance research- 
projects • are approved in one or more 
than one year. These various committees 
should not consist of persons only of one 
particular ideology. Instead of encroach 
ing upon university autonomy, the Com 
mission should see< to it that all university 
posts are filled up. and they should hot 
remain unfilled for years together. 
Similarly, working of certain other 
bddiees like the councils of Historical 
and Social Sciences should also be im 
proved. It is very unfortunate that too 
much time is  taken by these councils in 
granting fellowships, in approving pro 
jects. More should  should be construc 
ted. There should be more and more 
playgrounds. The State Governments 
should be persuaded by the Centre t°v 

provide for mid-day meals to the school 
; children,  . 

Finally, I request the Minister to kk--dly 
see that. the urdu encyclopaedia is_ published 
at a very early date. Thank you. 

SHRIMATI   BIJOYA, CHAKRAVAR- 
TY (Assam); Mr. ( Vice-Chairman; sir, at time 
when the" Government is preparing for taking 
the country mto the 21st century, the foundation 
of. education is floundering on its own rock. I 
say this because in the last two  plan periods, we 
have seen the growth rate- of education is 
declining and the primary education js still {n its 
embryo stagft. Jtforeover, we have seen that the 
adult education is a sort of routine affair and 
t5ler* is no positive development in this 
direction. I myself got experience of £t. I have 
also seen at the primary level more drop-outs. 
These drop-outs turn into illiterate per-. sons. 
The primary education system jn the rural areas 
?hows a disastrous picture. If we go and see  in  
the North Eastern region we can find students 
readings in a school where  there is no roof, not. 



 

to speak of computer and not to speak 
of T. V. In some  of the districts of Assam, 
T. V. is yet to arrive. 'so  students e 
nahve  chairs to sit upon and they carry 
their own, chairs to sit upon, to schools. 
After seeing these conditions 1 wonder 
whether the so-called revolution in our  
Human Resource Development Ministry 
reaches the country or not,  . 

So far as women's education is  con-, eeraed, 
the less said the better, we. know that to educate 
a man js to educate an individual and to educate 
a womdn is to educate a family. Out of 680 
million' • population, 330 million are/ women. / 
But only 89 million are 'educated. That means it 
is far below 4 per cent. If education of wonien is 
of this stage, how* 'can. we expect to enter into 
the 21st century? If half of tSfe population of. 
the country is not educated, how can we march 
mto the 21st century? Only 2 per cent of GNp 
has been allocated for education; I want to. know 
whether 0ur learned Minister thinks that 
education is a sphere which is not productive at 
all, 

we spend lot of money on IITs produce 
engineers and technologists. We spend Rs. 1. 
65    lakhs per IIT graduate, 

. and cannot prevent them from going abroad; 
These he  graduates gb abroad inX search of 
green pastures; Only 12 per cent remain. here 
and they also become business executives 
cutting themselves off from the line of  their 
real education. So why this sad state of  affairs 
ig there? Why there is no proper development in 
our: science" and technology department?. Why 

. don't you prevent them, from going jab-road on 
whom we   are spending a lot of, money? 

In the domain of games and sports "the 
position of the country jS very miserable. We 
want to put games and sports -in the dock. Lack 
of pragmatic planning and . want 0f dedicated 
people to work for they 'improvement of 
games, and sports cause devastation in Our 
games and sports. India is the only country jn 
the world, where sports officials are more 
active in the field than the, sportsmen" 
themselves. The push and pull in major 
decisions of  games and sports break  the 
morale of our  sportsmen. 

We spend crores of rupees in  the Delhi. Asiad only 
to produce one, p. t. Usha. "The Government adopts 
the policy 0f economic drive when the  question of 
D. A. and other monetary benefits to sportsmen 
"arise. In respect of coaching, the' Government is 
half-hearted. Short term coaching in major 
disciplines can never bring good results, prior to 
Seoul Asiad, the Korean players Fd a regimen-ted 
iife for 7(19 days. The Government took full 
responsibility for them. The result is known to all. 
Whereas in India, the sportsmen do not spend even 
290 days jn the field. We have got no dearth of 
talents. In Assam, there are many sportsmen, many 
people who are very  active, who are very talented. 
Recently, in the last Subrato Memorial Cup, one 
Government Higher Secondary School*" 

» situated 'in the far flung area of Assam has won it 
and one  High School > situated in a very remote 
area of Assam have won the Subrato Memorial 
Trophy this time. 'But these boys, who/wpn the 
tronhy, who defeated aU^tfae schools, will not be 
allowed to come to lime light. „ They will get an 
immature death. It is 

   because we never impart them good train-. ing, we 
never collect them and give theht proper coaching. 
If w©. happen-to do     -that, we may get very good 
team. I hope, the Minister    concerned will mark 

. this thing. In respect of retired sportsmen-the 
Government js silent. The case Qf a renowned 
retired sportsman comes to the notice when his 
case is published in the paper. We know many 
cases. 

Mr.. Vice-Chairman, sir. the  Kendriya. 
. Vidyalayas Sanghathan becomes a subject of 
adverse critivcism its ers are in a state of &ar revolt. 
These teachers have, long standing grievances but 
t«e Government pay n> heed. Recently they 
resorted to a month long fast but of no avail. When, 
they protest, teachers are victimised. Neither the 
Minister, nor the Chairman can find time to talk to 
them to sort out matters. The scheme of 
decentralisation of the government, s causing 
distress to these teachers. There is some 
apprehension that   if  this scheme 
is introduced, there will be some sort of 
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trouble regarding their promotion, transfer and 
appointment matters and a sense of insecurity 
lurks in their minds. As for pay, their demand 
has been longstanding. The recommendations 
of the Chattopa-dhya Committee are not yet 
implemented. I think, the Government cannot 
improve education without the cooperation of 
the teaching community as a whole. It is very 
sad to note that the Kendriya Vidyalayas 
Sanghathan has become a den of corruption 
and malpractices. There is corruption in 
implementation Of programmes, there is 
corruption m promotion, there is corruption jn 
all spheres. The Government does not take any 
steps even  where crores of rupees bunglinjf is 
involved. The AH India Federation of 
University and College Teachers''Organi-
sations is/staging dharna ' at the. Boat Club. 
The Government must be aware it. Ever since 
1973, there has been no revision in the 
payscales of teachers. At a time wheji other  
employees are getting benefit from pay 
revision, on what ground t&e Government 
deprive these. teaqhers of  their dues. Do the 
Government desire a sort of disorder and 
chaos in aIl fronts? 

[The Deputy Chairman in the Chair. ] 

I hope* in order to improve the educational 
atmosphere, t'he Government would, 
cooperate with the  teachers. 
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PROFJ (MRS. ) ASIMA CHATTER-JEE 
(Nominated): Madam, Deputy Chair, man, I 
would' like to thank you for giving me an 
opportunity to participate in the debate on the 
working of the Ministry of Human Resource 
Development. Madam, this Ministry covers a-
broad spectrum and has been constituted with 
the purpose of utilising human resources which 
are the most strategic determinants of the 
economic growth, provided they are educated 
and well trained. /The portfolio under this 
Ministry is divided into education, culture, 
art, women welfare, child development, family 
welfare, health, besides sports and games. 

Madam, my esteemed colleague, Shri  Aladi 
Anina, who raised the discussion yesterday on 
the working of the Minis-toy is inuch 
concerned about the New Education Policy, and 
also about the medium of instruction at the 
school level, i. e. the language policy. He has 
posed several jproblems before this august 
•""House and believes that the New Educa-; 
tion  Policy will probably     be  a; failure > and 
will not be beneficial     to the students.  
Madam, I am going to    express myviews in 
this  regard  and would  restrictmyself to the 
discussion on education a!'school levels. The* 
New Education Policy <and its objectives 
have been discussed inthis august House and 
the suggestions ofall the Members'. were 
invited. The hon.Minister  had  specifically   
mentioned  that 
the emphasis should be laid on the uni-
versalisation     of   elementary     
educationthrough non-formal and adult    
educationand  the primary     education to  
varioussegments. of   the  society  including     
thebackward  and underprivileged sections 
toeradicate  illiteracy. Unless     illiteracy  
iseradicated, the progress    in the country 



 

[Prof. Asiina Chatterjee] 
, -will be seriously 'hampered. Madam, the New 

Educa'tk>n Policy was accepted by this august 
House. Now we have had the programme of 
action passed by the Parliament in May, 1986, 
Although significant progress of the 
programme has not been perceptible for various 
reasons, serious effort are, however, being 
made in this direction so far as I know. Steps 
have already been taken for non-formal and 
adult education, and care is, being taken for the 
dropouts also to make the • programmes 
meaningful and to achieve the objective's^ 
Proper measures have been taken- with 
necessary incentives to • the children and to the 
parents, particularly parents of 'the children of 
the backward sections. Now, I would like to 
bring to the notice of the hon. Minister 

' that in rural areas, the teachers taking care of 
non-formal education are receiving a s, um of 
Rs. 80 only as remuneration and a sunt of Rs, 
10 for Kerosene. And tfiese teachers who are 
participating iri adult eduaction are being paid 
a remuneration of Rs. -125 per month only. 
And the books which are supposed to be 
'distributed amongst the students are sold 
through tae backdoor. Foir this an inves-
tigation kit necessary to stop this malpractice. 
Aud, I would request the hon. Minister to  
enhance the remuneration of teachers. 

Coming to the" blackboard operation and 
one-teacher schools, the second teacher is 
being provided- with funds from the Central 
Government under the New Education Policy 
and the hon. Minister should look into the 
recruitment aspect so that only educated and. 
competent teachers having love for teaching 
profession are selected arid appointed. The 
Training     programmes      and     refresher 

" courses for teachers are to be organised. As 
regards the operation blackboard plan, 

. it is proposed to cover' 10 per cent of the blocks 
in the year 1986-87, 20 per cent in 1987-88, 30-
per 'cent, in 1988-89 and 40 per cent in 1989-90. 
Now the question arises-how to meet the huge 
expenditure incurred in the implementation of this 
New Education Policy. We find that an amount of 
RS. 800 crores more has been   proposed   in  the   
Budget   for   Edu-     ' 

cation. This is really a quantum jump as has 
already been pointed out by the Hon. Member, 
Mr. Matto. ' 

There are seven lakh primary    schools; 
     in the country and considering the expenditure 
for these primary schools  and for the 
universalisatiom of elementary education, more 
funds should be allocated. It is, therefore, 
desirable to spend at least  6 per cent of gross 
national in- 

     come, as suggested by the Education 
Commission, whereas only 3 per cent of the 
national income' has been allocated. However, if 
all the projects are not -implemented 
simultaneously- but step-wise and phase-wise, 
then J /feel that financial difficulties may be 
overcome. 

As regards curriculum, it is too high. 
Only  a few important subjects should be 
taught to the children, so that they can ). 
go into the depth of those subjects. Area 
specific and occupational specific modules 
should be developed. Suitable cultural 
programmes should be introduced also. 
The school atmosphere and environment 
must- be serene and attractive to the 
students. Teachers, "should take initiative 
in this respect and should have personal 
contact with" the students. There is an 
apprehension about model schools "or 
nayodaya vidyalayas under the NEP,. 78 
per cent of which have already started 
functioning. As I understand from the 
Hon. Minister. Even the reputed educa 
tionists, believe that the Navodaya vidya 
layas are meant for the elitist society and 
they haye expressed the views that these 
Vidyalayas are defective both conceptu 
ally and operationally. They have also 
stated that the establishment of such 
Vidyalayas would violate sound educa 
tional principles and would ignore reali 
ties on the ground.   

[The  Vice-Chairman "OSfcul   G, Swami-
nathan) in the Chair. ] 

However, the  scheme     is   actually  in-
tended for the talented children in the  rural 
areas. especially for those - left uncovered by' 
the preseAt educational system. T4je scope 
must be provided to them for unfolding their 
genius and talents lying dormant. This is not a 
new idea. . Even Prof. S. N. Bose had this. 
concept. 
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It is, therefore, difficult for me to tfn- „ 
derstand why there has been inisconcep-lioH  
and   apprehension  about the  Navo-daya 
Vidyalayas, when all possible facj-, lities will be    
provided to   the. children in the rural areas and, 
20 per cent of the students  coming from  other 
States could ' he accommodated. I think that the 
talented children when grown up wilt be the real 
assets of the country, 

,   
Let us have the experimentation. With- 

  out experimentation we cannot say whether 
this will be a. failure or not, whether this will 
be defective or this will. be useful. I have a 
suggestion to the Hon. Minister that no 
disparity should be-there in allocating funds 
for the rural and urbah areas because 80 per 
cent of the population live in  rural India 
where, illiteracy is more prevalent. Under 
NEP, vocational and technical education, that  
is, professional courses,, are going to be 
introduced. - I think that training in electronics 
and computers should be arranged. The 
teachers should be trained and also the 
Government might requisition the services of 
technical staff to teach professional courses, 
'from the unversities'and the IITs Such a 
procedure is adopted in other countries. I had 
the opportunity -to visit Bulgaria, Sophia, and  
found that in the Indira Gandhi General Po-
lytechnic School,, which hag been. established 
by the Bulgarian Government, they have 
requisitioned the services of the technical staff 
from various, universities and research institu-
tions and I could, spend 4-5 hours there in 
order t'o learn what they were. ' 

I would  conclude by saying ~a few. 
words on the language policy at the- 
school level. The medium of* educa 
tion)  must  be the   regional  language 
at the primary school level and     the 
student should' learn in his own. mo 
ther fongue, as Gandhiji said.  To 
teach a few languages  at this stage 
wilt be harmful and this will    create 
conflict  with  the  power. of their ex 
pression. I had the opportunity to dls-; 
cuss this matter with various   educa 
tionists abroad and they say these are the, 
difficulties which they feel if  the children- 

. are forced to learn severaL. languages at an 
early age. From middle and high -school stage, 
English will be taught. English, s? to say, is an 
international language. Therefore, emphasis 
should be given on English also. 

Lastly, I would requuest the hon. Minister to 
consider the report of the UGC Committee 
passed by the Commission on July 29, 1986, 
on the involvement of the universities: and 
colleges for promotion of national integration, 
me importance of which for our survival as a 
nation, cannot be over-emphasised. 
Thank' you. 

SHRI VISHWA BANDHU GUPTA, (Delhi): 
Mr. Vice-Chairman, I thank you for the 
opportunity given to ' me to say a few words on 
the working of I the Ministry of Human Resource 
Development. J would like, to confine my 
remarks to the development of sports. 

-We are all aware" that the standards of 
spbrtsmen in our country needs to be raised. It 
need to be.. improved and we need to have a 
well-thought out plan for developing sports: so 
that we corne up to the international standards 
and earn a name' for our court-'•• try.: How can 
this be achieved? I feel that we need to have a 
pjan of • identification of good sportsmen. We. ; 
need to go to the schools, the universities and. to 
rural areas and try,, to draw oat sportsmen who 
have the best potential for. achieving nigh stand-
ards. Once this is  done, we would 
like Jo have a concentrated course for them so 
that    they can    develop themselves  praetically   
as  professionals     and if   it   needs, to   be 
*done   on   profess-    ional lines, we have to 
plan for it accordingly  so  that in  the  
competitive sports we are able to achieve   
higher standards. I would especially make a plea 
for aviation, sports. I think aviation sports. are 
still being neglected and they  need to be further 
strengthened in our   country. We   do    have    
a   plan, an    integrated    plan, for    the    deye* 
lopmpnt of    aviation    sports    hut    that is 
mainly for  getting'the equipment' from abroad. 
1 am sorry to say that 
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in ?pite of the very energetic and sym-t 
pathetic Minister pi   State for Sports, 
the encouragement that is fleeced for the 
aviation sports is  not forthcoming. I 
am referring to gliding, ballooning, mic- 
rolighting   and   so   on. The   money   is 
available now for getting^ the e1wPment- 
But we do -not have money enough   for 
developing the sports SQ that   sportsmen 
can coma up to the international standards 
and    are, able t0 compete and shine    in. 
the world championships. I would  re 
quest that this may please be given   a 
greater thought  

Th© second point I would like to mention 
is about trying to train people right from the 
school stage, which means, the younger 
people. Supposing we are able to have, say, 
aeromodelling as part of the curriculum in the 
schools, I am sure, when, the children grow 
up,, they will take , to aviation sports fmore 
easily and join our Air force and serve the 
Country iri a better way. Once again this fe 
ah area which is being neglected. I think, ', 
this area should also receive greater 
attention. 

The third area I would like to bring to your 
notice is the area of robotics. When we_ look 
forward for the next ten. or fifteen years from 
now. robotics is going to play, automation Js, 
going to play, a greater, role in our industry, 
in our education. It is necessary, therefore, 
"that from the school stage itself, we are able 
to train people in time, to teach them the 
basics of automation. Now, the kits -are 
available. We can also develop the kits 
ourselves, for 'children to lefcrn *how things 
are going- to be, done in the future. For this, if 
we are able to start, make a start, now, it 
would be possible for them to be ready and to 
have a greater sense of participation in -tie 
coming industrial and space revolution. Thank 
you; 

SHRIK. G. MAHESHWARAPPA (Kar-
natafca) f Mr. Vice-Chairman, Sir, we are 
discussing the performance of the Ministry, 
headed by a very senior Member and 
scholar, ably assisted by two State Ministers. 
The allocation of funds to this Ministry in 
the year 4986-87 was meagre. It. was only 
Rs. 325 crores. In this con- 

nection, I. am»sorry to say that the performance 
was not very satisfactory because la sum of 
nearly Rs. 40 crores was allowed to lapse. It was 
not utilised. The explanation. given by the hon. 
Minister in the other House appears*to be not 
very* satisfactory. L stop  at  that. 

Coming to the year 1987^88, there is an 
increase in me allocation by 400 per; cent. It is 
now Rs. 825 croers, for this year. There' is a great 
challenge before the Ministry t0 implement the 
ambitious programme of the new education 
policy. At this stage; though we may have basic 
differences with some aspects of this policy, as it 
has already been accepted and it is in the stage of 
implementation,, it B the responsibility 0f 
everyone of us, the States, particularly, —because 
Education is   _ a Concurrent Subect—-to see that 
whatever is laid down in this policy is successfully 
impleromented. Regarding eradication of illiteracy, 
I am sorry to say that      the literacy* rate in the 
country (based'on the 1981  Census)  is 36. 17 per 
cent. In. the fast one decade; 60 million illiterates 
have. been added to the population.. At the end of 
the Sixth Plan, 30 million children were    -still not 
covered by the    programme of uniyersalisatioh of 
educatiop. 

The hon. Minister was dealing with the . non-
conventional education t0 the children. and at. the 
rate at which they are proceed, -ing, whether those 
children who are out 'of school can be made 
literate. I have no hope of that. If you look to    
the history, what has happened in some of the 
middle  Asian countries     within    Soviet. Union, 
particularly, Ukraine -and      other States. Within 
20 years of their revolution: they have attained one 
hundred per cent of literacy.. So, we should have v.. 
-re . volutionary programme to   attain   maximum 
Uteracy. As-one esteemed Member said, you are 
employing teachers    by payment  Rs. 80 per  
month  and   askfog them t<> educate hundreds of 
children. In the villages I have seen myself that 
they really do not work, thet cannot sustain 
themselves with Rs. 80. Even the regu-. lar 
tecahers are paid only' Rs, 120. In this way, even 
in another 50 years jeer are not going to 
completely eradicate 88-teracy... 



 

So  far   as  the  Navodaya     scheme  is  
concerned, -I am happy    that the Minis-' . ter is 
personally taking interest to see that the scheme 
is implemented     right from;, July, 1987. I hire 
gone through his correspondence with the Chief 
Minister of our State regarding    implementation    
of this scheme. His  efforts  are -commendable 
Our?. Chief   Minister is extending full co-
operation    to implement this. Navodaya 
•scheme. Basically we differ from      /the concept 
of this Navodaya scheme  bemuse it may breed 
the elite class of children in the rural areas. But, 
since it is at     the stage of implementation we 
cannot ignore its' ' One satisfactory feature js that 
these schools are located in the villages. -Most of 
them are in the villages and there is reservation 
for the  Scheduled Castes-    and Scheduled 
Tribes. One-third of. the strength will be girls. 
But the hon. Minister -will notice that there is no 
reservation for the  children   belonging  tov the  
backward classes., Majority of the children come 
from  backward  classes, but they cannot compete 
with  upper caste chidren. -These chools will 
consist of upper class children arid some children 
of the reserved classes. Intact, -we believe that at 
least during pri-; rnaryV stage-of education there 
should be uniformity in  standard1 of schools,, 
there •should  be one type (of schools. There 
should be Uniformity so far as the curriculum, 
the teaching staff and other things a'fe concerned. 
There should be one uniform! system. Dr. Ram 
Manohar Lohia pleaded throughout his life 
regarding this aspecfof education. Loojc at the 
children who will be  going with  tip top  uniform  
to elite schools. What impresipn will it create. on 
the minds of the children who will be ^oing to i 
other ordinary Schools. If that kind  of  
discrimination     is  made; in the education 
system, what kind of develop--^ ment are you 
making? Therefore, let this concept of el'te      
school not breed elite class of children who will 
be totally different from millions of other 
children coming from, the P°or class. This- kind     
of classification will endanger the total deve-
lopment, healthy development of the so-. ' ciety; So 
far as the language question is. concerned, I vm 
sorry to, say that I do not^ Wow vrhy some of the 
friends costing^ 

from Tamil Nadu are so hostile to Hindi and 
why they have special love for English. I like. 
them to love their own mother ton*- t gue and 
regional language, Education should be 
imparted in the mother tongue. I 'agreed 
Education, at least, at a primary and secondary 
stage should be imparted in mother tongue and 
as the same time English and Hindi also may be 
tajight as languages but not !as medium. 

Now in these Navodaya schools, our ' 
children coming from the rural areas, coming 
from the scheduled castes, will have to learn 
English and Hindi. They will have to spend all 
their energy to learn these languages and "then' 
acquire knowledge. That is- a very'difficult task, 
I submit with great respect to our. scholarly 
senior Min? ister. Is this kind of experiment' 
going to succeed? He has a very ambitious con-
cept of. Navodaya schools. Now. I am glad that 
at least Jhree languages are, taught unfcter this 
scheme—regional language, Hindi and English; 
But non-Hindi speaking! people have got some 
disadvantage. Hindi is the regional language in 
the Hindi-speaking areas. They know it and they 
can get ori" very well with English and the 
regional language; and in Hindi areas, a non-
Hindi language is not maHe comffal-soryr.. So 
there is an advantage for them. * 

SHRI P. V. NARASIMHA RAO: It is 
compulsory.. Every Navodaya <school will 
have the three language formula com-
pUlsoriiy enforced. 

SHRI K. G. MAHESWARAPPA: I am 
sorry^ then I 'am mistaken. But, still they have 
an advantage—they can choose airy regional 
language akin to Hindi. For instance, urdu, 
Marathi or Gujarati whfcfi ; wili be easy for 
them to. learn. ' So, far as three language 
formula is concerned,. we are not opposed to 
the three language formula. Personally I think 
there is no other alternative. If we stick only to 
'English, there are a lot of problems,; if we 
stick only to Hindi or only to regional 
language, in modern times it may not be 
proper. We may have to change our ori-jginal 
ideas. Our original thinking was that even upto 
to the university level, the imeHium should be 
regional language. But we are also flexible 
and" are thinking aloud whether our previously 
conceived idea is in the larger     interests of 
this  nation. 
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Therefore the Navodaya scheme has to be 
properly implemented. And without    the 
cooperation of the States' it cannot be pro 
perly implemented. The minister is aware' 
Of that. It is clear from the long corres-^ 
pondence between our Chief Minister, Mr. 
Hegde  and himself  as how to prepare 
from the start in regard to the implemen 
tation of this scheme. He has given   so 
much   personal • attention. Therefore, I 
congratulate the Government and the hon. 
Minister for taking so much interest, be-, 
cause having. accepted the, policy- and the 
programme, it should be implemented. The 
huge  amount earmarked    should be pro 
perly spent. That is why such an impor 
tant task is entrusted to our hon. Minis 
ter.   

Then, regarding "operation blackboard" is 
another ambitious programme. You have plans -
to spend hundred crores of rupees every year 
under this scheme. Choosing of the blocks also 
has become a problem sometimes. Even 
allocating the Navo'daya School in each district 
is a problem. Then about spending the money to 
improve the -conditions of primary school, 
whether the Central officials will be incharge of 
spending this amount or the entire amount will 
be given to the State Government, or < what 
kind of coordination will be there between the 
Centre and the State officials is not made clear. 
Even if a few more hundred crores are allocated 
for this purpose, it is certainly welcome because 
the condition, of the piim. ary schools m the 
rural areas is very pathetic I come from a rural 
area. No proper sc-. hool buildings, no facility 
worth the - name. Under the NREP, there was a 
circular from the Central Government not to 
"take up construction of buildings as • there will 
not be sufficient labour component. As, 
Members of the Assembly were forcing them to 
spend first the NREP and other funds to build a 
good school building. For that purpose, there 
should be a clear demarcation Pt funds for 
improving the schools, improving the facilities 
and these should: be uniform at least in tbe 
Government-run schools in fural areas. That is 
So far as primary education. is concerned. 

For primary education, secondary education, 
university education the allocation is a 
considerable amount this year arid that ' is a very 
good sign. Development does not mean, increase 
in the. per capita income; development means 
development ia the areas of education, health 
service, cul-A tural activities and so many other 
areas. Therefore,. this is a very important Minis-
try which has the responsibility of the all-round 
development of man and the community as a 
whole.  

For want of time I cannot deal at length the 
sports activities and the Sports Coun- " til report 
and other matters connected with Department of 
Sports, Women and, Children. Everyone knows 
the sorry feature. We cannot make the Minister in 
charge of Youth Affairs and Sports alone 
responsible- for this sprry state of affairs i$ the 
sports field. We have been humiliated in the 
international competitions. Now the things are a 
little bit better arid are improving. 

You must identify the natural aptitude of the 
rural youth, for particular sport" activity and 
encourage them. You need not concentrate only 
in Delhi all the important, ' big stadiums. Crores 
and crores of rupees have been spent to construct 
stadiums in Delhi alt-these years, constructing 
stadiums in Delhi, Bombay and such pther places. 
There are good swimmers. Who learnt swimming 
in ordinary tanks., There are children of 
fishermen in the sea who can swim faster than 
the elite children who learn, swimming in ponds 
of posh hotels. And they are selected, for 
international competitions and not the -children 
of fishermen-. The, children of fishermen and 
rural boys and girls should be encotiraged. They 
should bve given special training as swimmers, 
athletes, "wrestlers ete. Go to the rural people, 
identify them and encourage tiiem.. 

Now the hon. Minister has plans to have the 
stadiums in'the rural areas and small towns also. 
That" is a good sign. Inspite of the shortcomings, 
I have the mind to * congratulate the Ministers in 
charge of Sports activity for effort that is ihow 
being made by this Ministry to bring all-round 
improvement. 

With these words, I conclude; my speech. 
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THE    VICE-CHAIRMAN     (SHRI G. 
SWAMINATHAN): Now reply by    the toon. 
Minister. 

SHRI P. V. NARASIMHA RAO: Sir, 23 hon. 
Members have participated in this • debate. At 
the outset I would like to ' express my gratitude 
to them for the points which fliey have made, for 
the criticism which they have offered, for the 
comments which they' have made. All these; I 
am sure, have been extremely useful to me. I 
would -not take up what was said by every 
Member because there are many common 
factors mentioned by several Members It would 
take only more time of the House to refer to 
each one of them. I hope, they, would not mind 
if I go by points rather than the names of the 
ihon. Members. ', 

What is the first point which comes to mind 
about any programme of this nature which has 
been for a long time starved* of funds? It is a 
question not of lack of ideas but that of not 
succeeding in getting those ideas put into 
action. So, the first' point that comes • to mind 
in regard to a programme like this is whether 
this pro-, -gramme will at all take off, whether 
there is any money at all being, provided for 
this programme, and, if not, what is "the point 
in our discussing it for hours and Ihours 
together in Parliament and outside. That was a 
very, valid point, and I was raising it myself. 
Every educationist in this country, -while 
praising the policy and the programme of 
action, had a very big reservation in regard to 
the funds that would eventually be made 
available to the -programme. And, there, for 
quite some tfffte I was not in a position to 
assure "the nation, assure the educationists, 
assure the, critic's that money would be found. 
We had' to wait for a whole year, in fact, a year-
and-a-half until this Budget, presented itself the 
occasion to spell out this aspect. This Budget 
came, and our Prime Minister came to our  i; 
escue. Primarily it is a programme announced 
by him. The New Policy was his  first promise 
to the nation after he became Prime Minister. 
So, 1. am very happy to. say that he has been. as 
good as his word, and within the great -
constraints through which our economic 
situation was passing, he has been able to give 
us, I might say, all that we will be 

able to spend meaningfully. Of course, we 
could have asked for much more. He could 
perhaps have given us a little more, but I 
thug; what he has given us as Finance 
Minister \ what really can be spent 
meaningfully. And if we are able t» spend it 
meaningfully and show results within the 
next one year, 91 would consider all this 
exercise during the last one and a half years 
or more amply rewarded. So; as the figurejs 
show you find it is not a quantum jump, but 
it'is a Jump of 200 per cent, 250 per cent, 
300 per cent etc. in almost all items of the 
educational process. Therefore,, it is not 
going to be easy for us to spend that money 
and show results. So, I would like first to 
commit to the House and to the nation 
through the House that whatever money has 
been given to us, we consider it our duty to 
spend it arid show results; spend it in such a. 
way that we are able to show results, not just 
spend it. So, that would be my first 
commitment to the House. 

The Plan outlays have been fluctuating during 
the" last 35 years. We know all that. But right 
now-we are in the happy position of saying that 
when we come to the  Eighth Plan it   will be 
possible for us to reach  the  target  of outlay 
which (has been laid down' in the New 
Education Policy. But  for that  there  is  one  
very important proviso viz. that if- the Eighth 
Plan is   going to start in 1991, until that time 
we have to 'reach an outlay which „  does not 
signify an impossible jump bet-' ween   1990  
and   1991. - some   have  to go bn    increasing 
_' the outlay    between this     year—1987-88, 
then   1988-89, then, 1989-90 and 1990-91  in 
such a way that the graph does Jiot really 
abruptly go sky. Jhigh in  19903 but   it takes  
slope, an upward trend in such a uniform 
manner that'it   will be possible for. us- to go 
on • to   6 per cent of the' National Income as 
has been adumbrated in the policy. 

I would also like "to submit that during 
the next three years this will be our end 
eavour. So, on the question of outlays, 
on the question of funding, we are in a 
happy position. We would like this hap 
py -position to continue year after year 
so that we reach the target adumbrated in 
the policy.   

Next, Sir, I would like to take up the most 
important programme which we have 
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undertaken under the New Education Policy 
viz. the universalfsation of primary education. 
Members may recall that   on this score there 
has been very severe criticism from time to 
time that whatever we  have been  saying and 
whatever" has been our precept, our "practice 
has   been just the opposite. We have hot been 
given the outlays needed on primary 
education, on  elementary     education. Much 
more money has been siphoned off in other 
areas of education with the result that at   the 
base of the pyramid educational, process jhas 
languished. '; Now, this has been corrected 
for the first time, if   1 may say so, in a 
perceptible manner in the sense that the    
programme which we symbolically call  
'operation     blackboard', which had no outlay 
at all of any Kind in the past, has been given 
for the first time Rs. 100 crores for this year -    
Now, in    tSiis the building programme is not 
included. That is extra. Now, one hon. 
Member pointedly asked me whether NREP    
or RLEGP programmes would actually 
accord high priority as has been adumbrated 
in the New Education Policy or that depart-
ment    would go   its own way and   we 
would find  the  building programme left high 
and dry on the education sftie. Now,, I   
would like to assure the hon. Member and 
other Members that this is not going to   be so 
and the Department of Rural (Development 
have, already     committed themselves to 
whatever we wanted by way of giving high 
priority to the school buildings, NREP, for 
instance. They have very clearly said in their 
manual that highest priority should be given 
to works which are required for. 
infrastructure of poverty alleviation 
programmes like DDP, DPAP^, IRDP and 
construction of (primary school buildings, 
particularly in the revenue  villages which 
have primary school without 
 buildings. So it has been included in 

their programme On a high priority basis. 
This is NKEP, Coming to RLEGP, there is a 

similar commitment. It- has been included here 
very clearly construction o| primary school 
buildings on first priority basis in. those 
revenue villages which have 
 primary school without buildings, on their 

own. So as was promised- in the new 
e'ducation policy these -fwo areas, these 
two programmes which we are not deal 
ing with ifl the Ministry of Human Reso- 

urce Development which are within the purview 
of the Deparfment", of Rural* Development and 
which has coordinated its, pwn. policies and 
programmes to be in line with the new education 
policy. Today, without any fear of contradiction 
and without any doubt whatsoever, we can say 
this money will be forthcoming- for Operation 
Blackboard. We will be giving them everything 
except the building. The building comes from 
the other department. This is thus a package 
programme in which everything is included. 

As I intervened and said yesterday, what 
are we really, doing? We are really pro 
ducing the package in" which we tell the. 
nation that every primary school in this 
country 5 will necessarily have the follow- * 
ing things—so many teachers, so maay 
rooms, so much equipment, so much edu 
cational aids, etc. etc.; that has been stan 
dardised. According to that, package 
whichever school is falling short, in which 
ever respect, in that respect that Shortage 
will- be filled. ^ . 

Now, Sir, I Would like fb assure, that 
whatever money we will be able to spend; has 
been given to us because- we would not. be 
taking up schools at random. * We would not 
take two'schools in a district situated at 200 
miles. We will be taking blocks and we are going 
to take 20 per cent of the blocks this year. We 
know there is an administration available at the 
block level. They are running schools Nm imany 
States. So they have  experience. They have the 
expertise. They" have officials. They are 
working in the educational fields So we would 
like to give this pro-igramme to them, of course, 
with proper coordination and monitoring so' this 
pro-me and thus in 20 per cent of the blocks 
within one year we -are able to show the results, 
Of Operation Blackboard! Next year we will 
take somemore. Within the next three years 
wewouM-like to complete 100*per cent of the 
blocks because all the Wlocks are not equal- in 
educational faci Ijties. There should be gome 
blocks where little would be needed to be done 
whereas for* other blocks much has to be don'e. 
1 It is a kind, of mixed picture and we would take 
blocks from that point of view. We will tkke 
backward blocks first in order to see that they 
also catch up with other blocks. That is how 
phasing has been decided upon. 
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Now, Sir, the third point which    has been stressed 
by hon. Members is about adult education. I   would 
like to inform the House that adult education has 
been a very important item in the educational 
programme. But unfortunately for  various reasons; t 
has not really yielded results which we expected of it. 
For the Jfirst time, I   would like to "say that     a 
departure is being made in the methodology of adult 
education.. The Prime Minister  has  given  us   a 
programme, called the technology mission for 
eradication of ' illiteracy.. Now this mission means 
essentially achieving what could not be achiev- j ed 
by conventional methods of getting the people 
together and a teacher teaching or our giving him 
some "extra money and ask-'    ing   him to teach, the 
adults coming and not •quiteMnterested  in  what  
was  going on, therefore,, not coming the next night 
or the next day, this kind of thing that was 
happening—and this is a very common feature in all 
the villages, wherever this programme was 
functioning. 

The decision now is that we make full 
use of educational technology so that   the 
eradication of illiteracy is not really anj » 
eradication of illiteracy     per se. It   be 
comes a   programme in which everybody 
gets interested. The programme is actual 
ly implemented  in a way in which the 
village population, the adult population 
„     automatically get interested. \ The subject 
starts there. The manner in   which    the   _ 
subject is explained to them and the tech 
nology which will be used for explaining 
those. fubjects vifill 'be such that automati- 
, ' cally. 'it- will be found useful to the lear 
ner. "Earlier, they did not know why they 
should'go   on      reading those  alphabets. 
"Anybody would ask,. What dp I lose it •do   no| 
learn these alphabets? Those who 
have learnt the alphabets, how are    they 
bettee than I   am? So, these  were    the 
questions which wefe being bandied about 
and we had  really no answer to them. 
For the first time, we are linking   adult 
eHucatiOn programm* with the lives of the. 
 people and the need of the  learner    sothat he 
knows what he needs, she knows what she needs and 
he or she gets it through this programme and not only 
the need is fulfilled or the method of fulfilling the 
need is explained, but im the process, she or he 
becomes literate. This is the kind of dovetailing that 
is   being at- 

tempted. It   is not going to be easy. I do not 
pretend that it   is going to be easy or we have any 
models to go by. But. ; iwe are preparing these 
models on the basis of educational technology, 
which fortunately has become available to Us in a 
big way.. Sir, the thrust, therefore, will be to 
improve    the quality of the  existing adult 
education programme. I do    not even say to 
improve the quality but tually take to, aa new 
technology altogether,, a new quality altogether 
which is not just a   little upgrading of the old 
quality but a   new quality, a new programme 
altogether by "establishing infrastructure ana hav-
ing permanent arrangements for continuing 
education so that they do not relapse into 
illiteracy after a year. This 'drop out is   taking' 
place in a very large measure in the case of boys 
and girls. This should -not happen again in the 
case of adults. • Therefore, there must be 
something like a continuing education and that 
education again should be woven into their lives 
in such   a way that since they want to learn more, 
they also continue to maintain their literacy 
because    unless they continue to maintairr their 
literacy, they are afraid that they "will not 'be able
to learn" more. So, 'these two things are 
interlinked an*d that is   how  th© adult. 
education  programme or the programme for the 
eradication of illiteracy is   being planned 
hereafter. 

Then, Sir, again, " another area of education 
which     has not received adequate attention so 
far has been vocationalisation. I   am glad to say 
that -Rs. 50 crores have been allocated for 
vocationalisation this -year, whereas last year, 
even Rs. 7 cro- rej which    was allocated, we' 
could hot spend. So, this again is going to be   a. .. 
massive programnife for   Which we  have called 
& meeting of the Education Ministers just about 
two days later. We want to   sit with  them and we 
' want to pro-       pare the ground for the target 
which we have taken that by 1990 10 per cent of 
the higher secondary students will be enrolled in 
vocational courses and we go en to 1995 and aim 
at 25  cent. These are  very manageable   figures.. 
We  have jiot really jumped to 100 or 60 or 70. 
We say   that  in  the   next  three  years, no more 
than ten per cent can be done. We have made a 
very realistic survey of'what '     can be done, 
taking into consideration the money, taking    the 
infrastructure, taking 
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  the energy available tons, taking the expertise 
available to us for vocationalisatien because 
after all ig said, and done, this has remained a 
virgin area by and large. Some very good 
attempts have been made; successful attempts 
have Wen > made. But it Iras to be  admitted 
that they have been sporadic and there is no uni-
formity about it... 

SHRI GHULAM RASOGL    MATTO: 
What about. the decision with regard to the 
working group's recommendations on this< 
vocationalisation? 

SHRI P. V. NARASIMHA RAO: That is the 
ifulindaswamy1 Committee Report, and 
according to that report we have accepted the 
figures 0f 10 per cent and 25 per cent, and we 
have accepted most * of the recommendations; 
we are working on those recommendations arid 
we are now in, a position to Place our  own 
views on the recommendations before the Edu-
cation Ministers of the States s(f that they, who 
will be in charge of actually funning the 
programme, will be properly motivated. We will 
coordinate eur efforts with them and then the 
programme will start with a bang. 

Now, coming to the teachers, some points 
have teen raised in regard to teachers, • their 
emoluments, etc. I have al-Vays held the view 
that without the'teacher, the educational 
programme will amount to nothing. There are 
others who may hold a different view. But in 
the view of the Government of India, jn the 
view 0f tbe^ Prime Minister and, I am sure, in 
the view of almost' every Member of this 
House, the teacher has a very, very pivotal role 
to play in the educational process. That being 
the case, we have to look at the teacher not in a 
^n-venrionai way but in  a different way and 
that different way is that'we have a kind of a 
package. We want three things to be done. We 
want that the teachers should have better 
emoluments, better status land better pay, etc-; 

—better in the sense that whatever the society 
can give, them, the utmost the society can give    
them, the 

 Government can give them, should he •given to 
them. That % one  part. The g cond Part is that at 
the same time there should be accountability and 
there should be evaluation of what the teacher 
has or has not don© and there should be a proper 
training of 'the teacher in  regard to what he 
needs to do. If we do not train him, we cannot 
blame him for not having done well. You have 
to train him first and only then can you lay 
blame at his door. Otherwise, he    will say that 
since he- has not. been- trained he has been 
doing whatever he thinks best and that is where 
all the. educational process wiU com© to-a 
grinding ialt. The third element is of consultation  
and a machinery for removal of grievances. So, 
these are the three elements in the    package. 
G\ie honourable Member said, no, no-- keep the 
other ; t'nings aside, talk about pay first. But if I 
say, I will not talk about pay first, keep i    it  
aside   and   talk  about, accountability  first, at 
this rate we will-get nowhere. All !    the three, 
are necessary; all the three- have to go hand "in 
hand, simultaneously. You cannot  start one  and 
-say  we, will take; the others after this is 
completed, because, this will  never be 
completed—-whether it is' the pay-scales, 
whether it is accountability, whether it is 
consultation, whether it is1 bringing them into 
the thinking process   of the' educational system. 
All these have to go-hand in hand. I. would like 
to very respectfully differ f rom the Members 
who said that only one of- these things has to be-
given first priority, others things can follow 
later. I would  say    that the other things will not 
follow later and one  thing alone  cannot  be  
given overriding prioris -j     ty. I  would  not. 
accept the    question of j    priority at all. f 
would say all of them would have to go  hand in 
hand. And I am \sure  the  teachers themselves  
are  of the same view, "to the-extent we have  
discussed with then  'they have agreed that all 
the three things have go together and I am glad 
to fay that we are one with I    the teachers on 
this point... 

       PROF. (MRS. )   ASIMA     CHATTER-l    
JEE: I support you-fully On this  aspect. 

SHRI P. 'V, NARASIMHA RAO: The    
question of the Mehrotra Committee;going to 
he decided, maybe, in flie next 
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few days, or hours, I cannot say depen ding on 
when the Cabinet takes a final decision. But it 
is at that stage. There has been a steady 
progress sin. ee I reported last. We ar not 
sitting over it not doing anything., We have 
been pursuing and finally all the cobwebs,. 
all'the doubts, have been cleared, ^ matters 
have been  hopefully sorted out. Now it is at 
the final stage of decision-making. Even so, we 
have not banged the  door on further 
discussions with tne teachers because It is not 
just pay-scales only; there are so many things" 
over which, the Mehrptra •Committee says, 
they would have to be consulted-necessarily 
and that consulta -tion process will continue. 
There is no questio'n of  endingit  on the plea 
that we do not have to talk to jhe, teachers anys 
more. I an very happy to, say that the teachers 
have responded to some of these proposals 
admirably; If there are furtHer differences of 
opinion, they can be ironed put and i am quite 
hopeful of this process succeeding in the near 
future. Then I come to technical education. 

SHRi V. GOPALSAMY (Tamil Nadu): 
Just a minute, Sir. What about the imple-
mentation 0f the UGC scales? 

SHRI P. V. NARASIMHA RAO: That is 
what I was referring to; 'was referring to tSie 
Mehrotra Committee Report and that was the 
stage at which I said that the matter rests and. 
it is only a question of a few days. 

Now, Sir, coining to the  question of 
technical education whic'h again has been very 
copiously referred to, I would like to say that 
as promised in the Policy and as promised in 
the Programme of Action, we are proposing t0 
bring forward a Bill in the present session or, 
Parliament, time permitting, giying statutory 
status lb the All-Wdia Council for. Technical 
Education. -The Bill  ready and it has been 
vetted by the'Departments concerned and it is 
going to be finally accepted by the 
Government at the Cabinet level. The only 
slight doubt is, whether we can Jfnd; time to it 
in or at  or at least to get it introduce^ in 
Parliament and I am trying 

very hard to see that it becomes the property 0f 
the House, if not a full fledged law to. be 
implemented. If that too can be done, I would 
fee very happy. But at least it should become 
the property of the House, the "property of 
Parliament, before the Parliament adjourns. 
jhe issue has been very clearly brought 0ut m 
the Programme of  Action and the policy. 
"The ide'a Is to give the AldE some teeth. The 
All-India Council for Technical Education, 
say, fifteen or twenty years ago, was a very 
prestigious -body. Without the Council 
agreeing, not one single engineering college 
could be opened. But the 'autho- 

rity was mostly academic; it was. not legal. 
So, atime came when. the academic authority 
started to be flouted and they said, "Well, we 
are not bound by law. Why should we not do 
it?" and they went on starting educational 
institutions and engineering institutions right, 
left and centre with the result that the 
mushrooming has done a very great harm to 
the stan " dards of  technical education hi this 
country alongwith the all the other irregulari-
ties like capitation fees, " money paid under 
the table, over the taWe, etc. All these things 
have been referred to time. and" again in both 
the Houses of Parliament and in the press, the 
inSdia and everywhere and I don't "have to  
recapitulate everything now. We are happy 
and, in fact, we are confident that if the All-
India Council for Technical Education is 
armed witb the powers which it is going t<$ 
be armed with by this, law, then these, evils 
will. be combated, they will become a thing of 
the past and We will be able to put again 
technical education on the high 'pedestal  on  
which we  had  put  it 

    say, * twenty years ago. Again, -Sir, 0n the 
technica. 1. education side, we have certain 
ambitious programmes, not ambitious jh the 
sense, pf money, but; h the sense of ideas. For 
instance, modemislation, ffc-moval of 
obsolescence and infrastructural development. 
These three have been very prominently 
mentioned in the. New Education Policy. 
Anybody'would ask, "What exactly are you 
going to do?" jSbf in explanation of what we 
are going to do in. these arenas, I would say 
that a Central scheme was launched to provide 
assistance to the Central as well as the State 
Governments' institutions and reco- 

    gnised private     institutions. AcroSg the 
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whole spectrum of institutions from the, IITs  
down to the polytechnics, assistance is provided 
for remoyal of  obsolescence and modernisation 
of laboratories and workshops a"d human 
resources. Now, what exactly is 
modernisation? If there is a workshop which is 
thirty years old and 

  it has not been modernised and nothing has 
been spent on it, we wijl have to modernise it. 
otherwise, the education that is  imparted in 
that institution will be thirty years old and  will 
be totally out of tune with what is happening 
today. So, like modernisation of equipment, 
modernisation in the sense of modernising 
human resources is also necessary. If there is a 
lecturer    who    is today giving the same 
lesson    which   he    was   giving twenty-five    
or    thirty    years    ago, he    has also to   be   
upgraded and the   skills of the    teachers   
have    to    be    upgraded. Thus, there has to be 
a continuous programme of modernisation and 
bringing it 

. to  Higher level. That is being proposed. We; 
are going to take urTthat programme in a big 
way. Technology' is changing so fast. New 
areas of technology are emerging. Our country 
cannot afford to be backward in them; We, 
may not open ^hools, We may not open colleges 
or institutions. Bust the awareness of changing 

' technology is a very great thing and a very 
important thing for a country like India. 
Therefore1 we  have to think as to how of the 
technologies that are emerging Of the 
technologies that are emerging day. That 
programme is being taken up this year. 

I would not like to give too many details. I 
would say that there is nothing cut and dried 
about it. We don't have anything readymade 
which has; been done here so far. We have to 
take ideas and also put our heads together. We 
have to fa-won a programme. It may be. that 
next year you find some loopholes. We are 
prepared to change. It is a new program-"me. 
We-don't claim any perfection. It has to be a 
programme which is necessary in the changing 
cqtiditidiis in' India and the upgradation of • 
(technology all over the world. We are not fo 
leave the village or the rural areas outside the 
technology 

We are going to take up a fairly big programme' of 
community polytechnics. The, experience of 
community polytechnics over the last few years has 
been mixed. Where they have been run properly, 
they have brought benefits. -Where they, have  
been run lousily, no benefits have . accrued. We 
have to look into the nature and working and put 
them on a proper basis and see that no failures 
take place to the extent we can help Thert comes 
technical education for women and the 
handicapped. This was going OQ to some extent. 
But this year we are going to give it a new 
emphasis. These ara some of the programmes' 
which I would like to refer to in technical 
education. 

Sir, after dwelling upon  these areas of 
education, I am glad to say that in this debate 
since-yesterday, apart from education, two OR 
three other subjects have also; been mentioned 
and discussed. One is . culture. Several 
Members spoke only on culture. I am very 
happy that culture has now become a focal 
point in our discussion. I would like to 
respond to some-; of the points raised by 
Members. One point was about the Zonal 
Cultural Centre^ It was said that every State 
should b, e given only one zone. It should not 
cut across zones. I, Would like to say that this 
was not the concept of-the Zonal cul tural 
Centres at all. We may have linguistic States; 
But one State need not 
'. necessarily be in one zone because we^have so 
many trends cutting across linguistic barriers. 
For instance, Andhra Pradesh has such an 
affinity with Maharashtra on the one side, 
Karnaiaka on the other side and Tamil Nadu-
jOn the third side. Andhra Pradesh can fit into 
two_ Zonal Centres. We have given them the" 
option. If the State Government wants - it, 
they can Join' two Zonal Centres and they 
have 
agreed to it.. They are  included in the 
Nagpur'Centrej They afe also included in 
the Southern Centre. It is quite possible that 
some States have come into three Centres. 
The example of Rajasthan has been cited. 
This flexibility should be kept. We are also 
taking steps to see that the language and 
culture of that particular State ' or that 
particular area are also, encouraged. -But at, 
the same time, it should be a part 
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of the larger entity which is the Indian cul 
ture. Therefore the Zonal Culture1 Centres 
are the tributaries to the Indian culture. 
In turn, they have certain tributaries from 
the local folklore and other cultural- heri 
tage. It is not like one State, one cul 
ture. There is no such thing as Rajasthan 
culture being totally different from, Punjab 
culture or the Haryana culture. It is all 
Indian culture and its different manifesta- 
tipas. And during those manifestations also, 
in  a Stale like Madnya Pradesh, for ins 
tance from Gwalibr to Bastar, the change 
is so enormous that you cannot really fit- 
it into one zone. It is not just possible. 
Therefore all these variations have been 
respected. And respecting these variations, 
we have given them the option of coming 
into more than one Zonal Centre. The 
North-East Zonal Cultural Centre have ac 
cepted Dimapur as the headquarters. And 
there was some difficulty about Assadi. 
All these have been looked into, have 
been sorted put,   

Sir, one very important question which* 
according to me for the first time, has figured in 
our discussion is about film certification. The 
process of film certification was made over to the 
Ministry of Human Resource Development, only, 
about a year or a year and a half back, may be 
after four of five months of the formation  of the 
Ministry, We went into great detail, in regard to 
the mechanics of film certification in the 
succeeding, few weeks, we identified the problems. 
It is only sporadically that some point comes. 
Some film is bad. Why are you showing it? Why 
don't youvban it? That kind of demand comes. 
Now why does this happenxat all? There are, many 
reasons. We have been, discussing with the 
authorities concerned with film certification,, 
starting from the Censor Boards and the 
Tribunals,, etc. But we would. like to  say that 
we have to go to the root of the matter and that 
•is what we propose to do now. I am convening a 
meeting of all the members of aU the Censor 
Boards: because I have found after talking to 
members individually, that "very, very perceptive 
ideas come. ^from them. So I would like to take 
all the ideas, from them. We will sit for a day or 
two somewhere and' go into the rules, go into 

the law and go into the nitty-gritty of how the 
filmi certification is done, and come  up with 
certain practical jand at the same time 
wholesome proposals. And that is how we will 
be able to improve-.. the. quality of film 
certification and, there* fore, the quality, of films 
also. * Today the process has" become just a 
litigation. You stop a film, you ban a film or 
you censor a film. The man goes to a court' of 
law. He says something from his side 
'. ' and he gets a stay-order. Now this kind of 
litigant process would have to come to an end 
And not only that. Filjni certifi-* nation should 
be an- important factor in Ithe improvement of 
films. In the overall process of improving films, 
certification, should be one important part* 
Certification is not an end in itself. It only 
serves another end and that end is the jwou 
duction of better films 'hv this country, -We 
have not looked at certification from 

    that point of view at all. You have a cut- 
imposed. The cut is never implemented. Jn 
the farflung  villages of the country, the film is 
shown without the cuts. Now what does the 
Censor Board dor What does, fensbrship 
amount to in such cases? It amounts to nothing. 
So, it is being touted. 'This is one of the very 
important hurdles that we have come across, I 
do not w%nt to catalogue all the - points that 
have -been raised "from time to time by 
those/Who are engaged in this process. I would 
like to call all of them 

at one place and collect all the ideas that are 
there and all the practical difficulties 

 
SHRI GHULAM   RASOOL    MATTO:, 
Why not in the salubrious atmosphere of 
Kashmir? . 

SHRI P. V. NARASIMHA RAO; I 
really do  not know, We will find out. Then Sit, 
about    Archaeological    Survey ', also some 
points have been raised. I am quite happy to 
say that the Archaeological Surveys is very 
much alive tot#ts duties. Of  course, the  'outlays  
which  we  have been making on  archaeology 
are not suffi-cient. Bui we would like to 
improve that because  archaeology, museology 
and    all ; these subjects have been mentioned, 
in the • New  Education  Policy. And  that   -is 
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[Shri P. V. Narasimha Rao] 
where all these areas toetome important. They 
are going to be part and parcel of the New 
Education. And as a' person charged with, the 
implementation of that policy, I have to go into 
the questions of archaeology the question of 
museology,. the. questions of arts, crafts and 
everything. It is not just a questipn of having, an 
Academy there and asking them to do on their 
own. It is'not like that. It becpm-cs part of a 
much larger process. And that is the process of 
Human Resource Development. That'is* where 
all these important aspects which were taken 
individually * before have been 5. 00 P. M. put in 
proper perspective. About sports, Sir some 
points have been raised. My colleague, Mrs. 
Alva wants me to convey to the House that we. 
are working again. on a very important aspect of. 
the New Education Policy, whereby we have 
made sports and • games an integral part of 
education^ Having madg it an- integral part, how 
db you say that a boy or a girl who is not up to 
th« mark in sports will not be rated . properly, 
will be rated lower than one who is better in 
sports? Unless you give the infrastructure to the 
schools and colleges, to the high schools, it will 
not be possible fox us to say that judging by the 
standard of 'sports such and such a boy or 
such*and such a girl is not up to the mark. So 
first you have to give them the facilities. Mrs, 
Alva has come up with several schemes of 
adopting schools^ giving special grants to 
schools. All that has been told to the House 
before. I do not want to 8° into all that now. But, 
at this moment I would like to say that within the 
means- available, we would like to take up a 
fairly big programme of sports infrastructure at 
the grass-roots level not just the Olympic 
standard stadia: that Would be coming. They 
would be coming no doubt. There is a 
programme for that. But what really would be 
much ' more important from our point of view, 
of fostering the sports talent right at the ' grass 
root level and from childhoodj What would be 
more important from that point of view js: 'the 
provision o!f infrastructural facilities at the 
grass-root level. We do not have to'pay them 
cash. We do not have to pay them cash fox 
holding a 

tournament, flecause you -see that JS neither 
here nor there. It ig a one-time* operaton. 
What we really would like to give is 
permanent infrastructure and that is where the 
Central Government should come in. The day 
to day things' can be left to the State 
Government. We would like to talk to all the 
State Governments and say that we are 
coming in ra j big way in this area. You 
please reserve your funds and energy for the 
other areas. . Let us units. Let us cooperate to  
see that the sports. activity becomes a self-
contained and a comprehensive activity in 
this coun-t/y 'which it has not become so far. 
And this is the programme which we would 
like to take up. If there is anything more, 
probably you will know about it in course of 
time. I do not think I should take mere time of 
the House. 

  I Before  concluding, I <want to say a word 
about languages. Sanskrit has been very 
prominently mentioned. Now, I would like to 
say. that we are very intent on improving th'ei 
classical languages, the teaching of classical 
languages in this. country. Why do, I sky that It 
is not that I have any great affinity for Sanskrit 
or Arabic or Persian. What I sayvemanates from 
the fact that the languges of India have,; to  
prosper and the languages of India will prosper 
only with the full and solid support of classical 
languages and not otherwise. That is why in the 
interest -of the languages of India I want 
Sanskrit, I want*Arabic, I want Persian to 
prosper, I • would like to support them. Among 
other reasons, this is the very important, reason. 
But we cannot afford to make Sanskrit a fourth 
language or a fifth ln-guage and load it on the 
child. So, Sans-i krit has to come in a different 
way. Sanskrit hasjto ebme rather impractibly,. 
We all knew a little' Sanskrit without knowing 
the language. We talk of 60 years back or "50 
years back. We have to think 
of new methodology of strengthening Sanskrit. 
I would like to assure the House-that we are 
very much gjive to this. We are in the midst-of 
a very very serious ' discussion with all the 
concerned experts in the field. Not only 
Pandits*, but good teachers, also. We iar, e 
trying to find how to -get Sanskrit and other 
classical 
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languages properly grounded in this coun 
try, properly firmed up in this country at 
the, foundation level. And we would like 
to come before the House with whatever 
proposals merge after the discussions. ' I 
. would like to assure the House that we 
are fully conscious of the importance of 
classical languages in the learning of lan 
guages in general. That is all that I could 
say at the moment. I do not'want to go " 
into details because details are still being 
worked out.  . 

Sir, I think I have done. Thank you very 
much.,  

THE VICE-CHAIRMAN (SHRI G. 
SWAMINATHAN): The next item on the 
agenda is the Payment of Gratuity (Amend-
ment) Bill, 1987. 

THE. PAYMENT. OF. 
GRATUITY(AMENDMENT) BILL, 1987 

THE MINISTER OF STATE OF THE, 
MINISTRY OF LABOUR  (SHRI  P, A. 
SANGMA); Sir, I beg to move: 

"That the Bill further to amend   the 
Payment of   Gratuity Act, 1972, be taken 
into consideration. " 

As the hon. Members are aware, the Payment 
of Gratuity Act, 1972 provides" ' for a tgeheme 
for payment 0f gratuity to the. employees 
employed in factories, mines, plantations, oil 
fields-, ports, railway companies, shops and 
certain other establishments and for matters 
connected therewith. The payment of gratuity 
under the Act is, however, at present restricted 
to the employees drawing w"ages not ex-
ceeding Rs. 1600/. per month 

Under the Act, the gratuity is payable in 
the event of- superannuation, retireme. t or 
resignaioh from service subject to  com-
pletion of five years' service. The condition 
of Ave years' service does not, however, 
apply in cases of  termination of employment 
du« to death or disablement. The employees 
in the non-seasonal establishments are 
entitled to gratuity at the rate 

of 15 days' wages for every completed year' 
of service or part thereof in excess of six 
months, while the employees in seasonal 
establishments are entitled to 7 days' wages 
for each season. ' The payment of gratuity is 
further subject to a ceiling 0f 20 
months'wages. 

The Labour Ministers' Conference held in 
1980 and 1982 had recommended in-terali-a 
that, the time limit for payment of gratuity 
might be prescribed in the Act itself and that 
there should bela suitable provision for 
recovery of interest in cases where the 
payment of gratuity is delayed. The trade 
unions have been representing for suitable 
enhancement in the wage limit for coverage 
and the ceiling for payment of gratuity. The 
trade unions have also been demanding the 
setting up 0f a fund for payment of gratuity. 
The question of funding of gratuity was 
considered1 by a Group of Labour Ministers 
and the Indian Labour Conference held in 
November, 1985 and they had. 
recommended introduction of a suitable 
provision for compulsory insurance of 
employers' liability with the LIC or setting 
up of Gratuity Trust Fund under the Income 
Tax Act, for ensuring the payment of 
gratuity. 

The various suggestions end recommen 
dations nave been considered and it i» 
now proposed to carry out sertah amend 
ments in the Act. Some of the more 
important proposals for amendments are 
the following:  -—T 

l. The wage limit for coverage Under the 
Act is being raised from Rs. 1600/-to Rs. 
250001- per month. An enabling provision is 
also being made for raising  the wage limit 
for coverage, by a notification, from time to 
time; 

2. The existing ceiling of 28 months* 
wages for payment of gratuity is being 
  replaced by a monetary ceiling        of Rs. 50, 

000/-; 

3.  Provision is being made for pay 
ment of gratuity within 30 days from! 
the date it falls due. If the gratuity is 
not P^id within the prescribed time  
limit, the employer shall be liable to 
pay simple interest at a specified rate? 


